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MOTION OF THANKS ON THE PRESIDENT'S ADDRESS
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Tle JT ar@‘(rrawm): IE WUE 9gfa1E 3R T Y R (Sau)

SHRIJANARDHANA POOJARY (Karnataka): Are you permitting this,
Sir? (Interruptions) Are you permitting this sentence to go on the record,
Sir? (Interruptions) _ '

PROF. SAIF-UD-DIN SOZ (Jammu and Kashmir): This should be
expunged. (Interruptions) This is an allegation. (/nterruptions) This should
be expunged, Sir. {Inferruptions)

MR. DEPUTY CHAIRMAN: It has been expunged. (/nterruptions) The
words, * are expunged. (Interruptions)
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F1 | T T8 A TR | L (FAF) T3t TR | 7 e w1 gareE faen
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*Expunged as ordered by the Chair.
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SHRIR. SHUNMUGASUNDARAM (Tamil Nadu): Sir, the matter is sub
judice. (Interruptions) The matter is pending in the court. Before any
decision is taken, nothing can be said.

gt guen @ # ot i 1 feolt 1 9 F R A, F 9w w1 feooit w5t
EINEEGE{

oft Iqqarafa: guar Sfl, oo U 10 fie et ® 1 L. (SFur)

A GEH @O SY9Hafd S, ..(HFUT)

SHRI'V. NARAYANASAMY (Pondicherry): Sir, | am ona point of order.
(Interruptions) Why cannot | raise a point of Order? (interruptions) Sir, |
am on a point of order. (Interruptions) Today morning (Interruptions) | need
the protection of the Chair. (Interruptions)

MR. DEPUTY CHAIRMAN: Under which rule? (Interruptions)

=i, efEe .. (=Faum) .
gt 7t et v (faer) : #Eed, ¥ <+t FrRfamE! Hi

SHRI V. NARAYANASAMY: Sir, it is about your ruling in the morning
(Interruptions) 1 would like to submit that in the morning when Shri Nilotpal
Basu raised the issue, you made an observation that an, All-Party meeting
will be called. Now .... (Interruptions).

MR. DEPUTY CHAIRMAN: It should be discussed. {interruptions)

SHRI V. NARAYANASAMY: Sir, you made an observation that it can
be discussed. (Interruptions) On the same issue, which Mr. Nilotpal Basu
raised in the morning. She is making an observation and bringing that
subject for discussion in this House. Therefore, it cannot be permitted.
(Interruptions).

MR. DEPUTY CHAIRMAN: It is not that.
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=& dit? Essentially, itis a matter of legislature. 39 &1 d *=ii 77y, & 39F1
FaTa € T €1 3R 319 A 33 9 A 39 AT B0 1 31 gEE g WA 9
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Teeran &) | 31 9 F@ § AR & IWe =IEreE | rd | @ a@ 99 $E SRR
T G2 ... (HIYH)

SHRI V. NARAYANASAMY: Sir, ...(Iqterruptions)...

MR. DEPUTY CHAIRMAN: If there is a point of order, please quote the
rule. (Interruptions)... Mr. Narayanasamy, when your turn comes, then,
you can refute it.
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SHRI V. NARAYANASAMY:. Who was responsible for it?
. ...(Interruptions).. You were responsible for it ..(/nterruptions)..
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Wi S i A T & e RSt A T HE TE € S ? P s
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340 FUe R fau T § | Tql andior AsTR e & foe fres ssie | 1377 =40
TUU 9 3R 31 1080 FUE F feu 7w ¥ weigy, # go wwdl g % a9 sik
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TE &1 AIEAH S92 & 3L T8 TWI T .. (Sqa9r)..

St ITQYT: GUA1 S, 3TYh) FS HT T |

ST GO WU : ITEWEFA T, § TR wE | A |, B e R ©
T 41 3AfeT 319 Hahd A L, § 9gd Aeal 9HTG HE | Iugarafa s, s 35
ey & =1 H fora man €130 34 T ey W) 2g- e w1 O ey e ® § 1 T
39 ITE Y Sgd B | Uy oK g 980 5. g T fife ol ugg, s 5@
arfeai o ) wa fru g €, s O # ww v oft 3a arfawmgor F € ¥10#
Hiferat =1 foes =i S g1 fued! wiwr | wreen w4 o, snfed ad Ff 1 3m
faT 9 2004 =1 T4 wga & HTS 911 T T Al gfaagar w1 o9t fF '
T 2004 # Wiferal & HES I qH o A | 3R e i ol T 3w IR R
- SR W, W 69 2007 ¥ 7 Giferdt gaa yra +1 giifrae faa s | gafag

T gd € Soged A 39 9N Wy &1 Wte e o fe # 3 fo ae e g
I <1 1 W T wran © ar et fovan v | symsmafa <, w oss oft Qifesr
TR H T ¥ | S TH A Y W T AT SR SR S 3WH ! W A B A
ITEHT HRO T FATY | 3779 A IHHT HRO o 781 91 @ T e & s F w@ree
o1 Yt Tiror € S ? o o T 2005 ® Aty §, s@w! wHegr § TE wX
wehd! ot i Setiver wiAede o1 | S ERA § S e e W@ o1 T 67 2004
T s e g 8 e 3R 2007 # wiéfwrhe o o, afa s dest goi A
170 3 3 3 TR USE B SF G T AR, S S § ARa & AH G B AHL
fa=m Tt ¥ 1 3Hiee a9 AR, S USH ¥ oA & gaey §, 39T fas e
T, SUeh1 Seora o X § | Heda i wslt 33 # 1 warn =t § R e st
faeit gamamt & st 1w wad ¥ ge 9 € oiR S et w1 wafrsan ¥,
sterfsdig s =1 9% @ Ted o wgafa @ sy 3 difgeh, wem S st
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=+ =R § wn-feran e @ ae fageit arardt # sam | 3 sraet wafaedett @
o H FIHEN 7 YA I hIg JAHF N 7 UgH | T8 &1 Fardt § 11 7 wfer
i & @89 & 91 H HiE aa Sl § 1 399 am § 80 45 9 o) €1 ¥ 45 A
e 1 o1 Fe) T € 18 ug W@ off o g wiga dt o W@ o o Sore = yiw
7 forar # for g0 ordade O o187 &1 Udhoy T@a ¥ 3 399 o edwae 9 eed
% fore 7¢, die 9w Adwarg fare sfufae e w0 # fou 9@
AT 93 guearet ¥ 1 .. (Sa9H). ..

Yo AEEA Wil (7 3R FeR) : 3quwnfa wEied, 97 df STt & o)
g yar ¥7 9 fegwim. wean #1...(=@9)... That was anti-people

(Interrupt/ons)
i ,v-_z,T.’w ﬁ)rlo P V"J Lc""...r : /9/1.__/ A-“s.Jf/f,‘/

by . s
------ -:’»L" B alwas anti- peopte....u:,.)-?u..---é- oL

ST gum @O St 1§ oas Sna ST & fom @ L (FEaur)..

+ate JREH WA ot o AR A SE d FE W E L. (HEuE)..
...... R 2 R ;{?.:;_J‘/u:u,k?__f;lo(-( u“d", . V/Jf_’ua/‘n/
st Iggvrafa: O 9 Wi |
At o s st aa @ gL (FEuE)...
oY AT WIST: EFA Y L W .. (SEAET)... _
UUUUU _.-,l,‘u__,,_,b’vé,_{gl}’c._’la._,@‘l' . ;:/Q:zdj—«é{”/fﬁ{
STt YU RIS 39 g3 TG S0 Johiaet & fad | .. (SIaqYr).. 3
TR e STIH! A YehHe] A Sifad | .. (SIEI).. F 9 ) TR TSl 399
TR ) e @ et ¥ 1 AfFa g forar s %, vg @ oifag 1 oeet s & foran
18w Yre o1 veen a9 €, faad g foran & f o ondarg fraro sifufaa =
sHfe wuTe e <fs femm wrE, 9 S T, stiaewars | @83 % fag wara
T 198 fora 91 3R et o | == foran & v fonfimer of sisiie =1 weiife
weifera foman =i mRaTe @ Foe & fau o @ rE #l ssa § .. (SFauH) ... afee

PROF, SAIF-UD-DIN SOZ: You are misinterpreting it... (/nterruptions)...
et P @ae: 3 w7 T O 99 wed g9 gEine w3 g

tTransliteration of urdu Scripit.
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S SggHeia: 9 sfow, 9= Tifed 1. (FHaur)...

+oe AR TN SRR | TG G, A ... (qa9H)....
‘:'"“‘";‘B'J----uf-’:fé_l?;}’;_mjr : J.)"L"{,J'J"W/S,{
S o e & o1 @ ! A HE L (HAEF)... H A9 @ "R
@ E IF R i T e o L (Haym).. i asiEe e S R R E,
HAAd ATF Hieh 7 Thehl 3¢ Ths @ &2 ... (SqauM)....

MR. DEPUTY CHAIRMAN: No; no. Mr. Soz, please don't argue. | would
not allow this. ..(Interruptions).. No; no. You are a senior Member
..(Interruptions).. | will not allow cross-talks.

PROF. SAIF-UD-DIN SOZ: Okay, Sir.

Sl GO WIS ST S, T oo # TR fawd § i e de w
a1 # feradt € o ot e 8, safere e Rt o srifefie =1 weifea foan
PROF. SAIF-UD-DIN SOZ : You are misleading the House.

SHRIMATI SUSHMA SWARAJ: | am not misleading. | am reading it.
_(Interruptions).. | am reading it. ...(Interruptions)...

PROF. SAIF-UD-DIN SOZ: | have no permission. ...(Interruptions)..
SHRIMATI SUSHMA SWARAJ: | am reading it.... (/nterruptions)..

@ g W g ...(EE)...
PROF. SAIF UD DIN SOZ: Yes; but...(Interruptions)..

MR. DEPUTY CHAIRMAN: No; this is not the way ..(Inferruptions)..
Mr. Soz, you had your chance. ..(Interruptions).. You had your chance.

_.(Interruptions).. you had your chance.... (Interruptions).. <<, 98 g7 | 8,
g ft g ) ... (). '
A oA T AA R @ L)L (). B Ie @ 39 |, e s
IR qE ST e BT ¥ WS e, e sttt ¥ e s, # Sl # ve 36t )
#t Iqgwfa: s Siferg, g s, SAF 9@ S 9" 1h i) Y S
Fel FEdl 8, Hiey, AT 6! 9a H G 74 G

tTransliteration of urdu Script.
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St e @O : 3 SR e @ & ot # ug 3t g, A am wege E fE e
Hrer e faan it sreta & ol §9A A1 I s i s ot 3 Sus
are for@n & o &vm it Qe st 1 Aoree 1S | GRET el 1 aetEEt O I
T Y HTEE FHET € IE A I3 SMAFRIH T 1 9 1§ | FREHaG HI
AR ol TF TS vafg T § 1 srdwae FF AR F) 9on [ H fau R ok
TS QT oo T GO 1 O9e e B o § 1R TmrE ) ued ge @
o & B v &€ 1 32, el & O Siea) At s fem e ® )

ITEYATY ft, 3ra # 49 65 W Tt § FAfF MY T TR-9R 900 FL® ¢
9 T & 9= ©@, AfRA F 9w dHha wa @@ 7

ot Iugwrafd: AR G FL @ )

sfiorelt G @O T PR E, ﬁmm@glﬁﬁuesmaﬂ@@
¥ 65 T wrafeeat w1 foen & i 98 S0 Gl e %199 § o 30 aod ved faan
2 for << 9 3R 0% Wi 1 89 AN @ifeAs sradt 7 ® ¥ ) Iuaarafa S,
T7E A 3R T g @ 3R wWaEed %1 Wi 9 | @Rt iR wEdeE
foru & gremd =61 7€ off | S T SR W it < A faeeh et #1 97E feen
&t off | fordelt ot #1 el Sorand o | dfa a8 fogm € 30 2w =t & foq o o
TS A iR T G ) TR St o W R, 39t ad # 9 e R ¥
e wifta e Fordel el @ WS 2 3 F1HE HUE@ T i wE g6
¥ foer @ =19 ot T =Ted A | foohd I €, 299 wea & 5o 2 fen | g9 e
a1 f &0 faet 1 WY R 4 Hiifs 376 g § 71 Figie off FewEa e
AN g T8 we A T & Tt <1 W 99R 33 & URIg 989 & fag 956
i gt ol w'w @ A1e S oW wenfd seh, o7 faet anm R R wenfy Ad
T @ B9 SRl sE o St e 3 T e 2w ¥ 39 w wewfa @ & i
AfFT N | TTIgT P | TR T g AH AT T T fore, sremew & g
IR P g SHAY o WfEn FA3 $ off 7 I w1 g @it gon e qe e
2o W e, o dvitea 7 ot sEm o LEn w38 1 wwm, Afer s oF v
A & R i TR 9 SnfEYa S o o ¥ W et e | fuweht 9 oft ) anféRaw
-3 &, A F1 A foerR Hd ® o awed of, |fE % ™ s g A
I B T R, gHieTe T S gea, A S w a7 W s @ st | W
¥ for 39 faet &1 379 It 7 <1ed 71 Y T I RurE F 7| FQ Y,
T eI FY 3R IR IR AHEARH, T T | Fepeion wRfers wgd ST
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T3 B e 3 o, e & s =t €, duda w96t of), feras v s
JeFfered oft g e wRw | U fagd gu o 1us @19 i Hivd ¥?2 Tgar § $i)
R o ffea & S & | were e 3 S el 9 o, Swwsmafa <, 9% e %
FF RIS ISR HR G G IR A e S A w1 ey olv
A € ST shere o A dfFH | weeay, A A & 'aw qau | S
TPATE 1 916 FQ G off AGHT 3 70 A &1 A0 A i Fl e e d
Tgare # witrer ¥ 1 oft Aerifere safaa i) gegerfee =l @ g, e oft feefere
=ife IR epfene 78t & wenan 1 Afea QR sl 3 1 off Tgae w5 wieg =€ e
Tafey, Suavfa weeE, ¥ 9 S drd § fa 9T i Sae wedl 1 sesr
¥ 3t wreg ot Sugea i B MY | A Wt R e e R

SHRI VAYALAR RAV!: Sir, | am on a point of order. | have no dispute as far

as the speech of the hon. Member is concerned. But she cannot make an
allegation that the Members sitting here are not nationalists.

SHRIMATI SUSHMA SWARAJ: Sir, | am not saying that ...(interruptions)...

MR. DEPUTY CHAIRMAN: I shall examine it ...(interruptions)... | will look into
it and if there is any such word, | shall delete it ...(interruptions)...

SHRIMATI SUSHMA SWARAJ: | never said that...(interruptions)...
MR. DEPUTY CHAIRMAN: | shall examine it ...(interruptions)...

shwfer gumn @0t ThTE /&, W, H 39s 9 A @ R
SHRI! VAYALAR RAV!: You want monopoly...(interruptions)...
SHRIMATI SUSHMA SWARAJJ: Sir, | have never said that...(interruptions)...

MR. DEPUTY CHAIRMAN: | shall look into it...(interruptions)...if there is any
such word | shall delete it...(interruptions)...} shall examine it.

SHRI VAYALAR RAVI: You are not...(interruptions)...

MR. DEPUTY CHAIRMAN: Please, conclude your speech.

sireredt o @O : T FE FLE VM A 1w & T T e ugard
T 1Y & Fr @ o o TRgER F1 I o fafay, s agE R iy g Fw

W ¢ o9 e vt T ¥, sefee fafae | § i e WERF g gF g€ g,
It ARTR FL@ B

R AT (WERI) : LIS 39 GhR &1 feam &1
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siterelt goam e : W ) 97 % @ E fE o o ugae w1 e ot fafge
Y T8 Fe @ N f ag i Saa v 1 e € iR w=e ot 7 & Suga
Bfe MY R 7 & wfaa sl &) T F) E ¢ 1 AR-An S I Y e v
¥ 7R w= U8 ot 9% S A0 woe A W ¥ 99 vy g e & e SR wmm
H o7rar & O ¥ mfes ) SR ieaa I qEfad i S 9, ¢ SR A9 wEt
A G A TG A AR, WA FEA F 9 ¢ T Fe AN EA w1 %A A
Hreicad =g S % T o o0 sfaT oo Wiy i € for oy aw QeeR ¥, 3
Howedle w off STa wRE, 79 70 v WA §, G A 7 foe i s @ g g
A HTHE HE AN T F R, N e T F w5 ARFm R | vEw,
il

[THE VICE-CHAIRMAN (DR. ALLADI P. RAJKUMAR) in the Chair]

st e vl (TewTae WoW) : A IqQIE HEigd, U 39 e B TN
_ verafen wafa S+ gro Ao fean T, 3§y wae & audH ¥ |9
T § | SuaTeaE Wiy, Yol gd S gus st St 3 3797 o9gd @ 94 gy s
T TR 1 Aifadi ® eners &1 ok s #5 faeett Wt 3 | v T
farqer = 7, St oroft TR et &, S oft 1o ot Wy r 1 fifadt ofiw fam
A Y | 8N SR $1E AiE A SwEd e 4 it siadf gu s /=
off TE g Fiffr T T T owa w1 O e 1 @ o ol
feramumy S died 1§, Sed =1 78 ¥ 1 Tyeet 91, 9§ 3 39 % 9 S0 @&, 29
H S 5§ Y, 79 @ faafiense R, T E S| G 130 gE Fi Afa aen
1G9 T8 T 159 AN B R R 1 Nl %1 9ga @ faga seo|
13 Wroferard S o ereHt 9 T €, 9 wafiveand S YR & 39 gm0
YGRS AR

el T feprl 1 anfde farwmaredi 1 wed @, arfior il 6t = @, A TR AR
feaen § 6 w0 2w = wRfeafa safay 3o g T fFReR 6 Tet 9 St &3 shiee
THREFR 91 98 YU T Te9-T09 & T N AWAEos AF & IH! 44 TR
wrErd iE! § w5 §f | Fram «1 95 R E 7€ e 76 'R A i #,
g F1 U el FEH T WER F fHAH F A PR w1 @, & WdRE A
=1, Fora et vt gl 9, ST ot Wl T | 0 e 9 TR Sie oudn
TRA HA AT | R 1Y 39 TE FrFe F ghe e @ 99 vt wum §
AT | A= faEa! 3T o7efia-&e W oft, arta el § adum ¥ 1 9% adum # o
ISP T 1 B R, ATYH1 Aifadi Ht A Tera ifeat ot Iawt wor s W ¥
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faus) @@ F1 F1fvw ¥} 70 TR #1 wafreaet w s 986 srsm
A d e A 39 W= #1 ¥, fow 7g w9 gu s i aw faem #tam g,
W 1 919 §, SASTH QWFA 1 95 8, 3 T yfaagand of, s 9 9,
TN T S Wiy, T 79 1 @ FE F KW F6 | 98 W90 A
wrE%d # Fiaa fafm v | wn e ik agafa St & sy | s
wfafafiaa 2, Sfeefea § f s mafiysward o0 ® | veot @ 9ga eifus amn
0 Syer g @ faen & o, awfio fasra = fog, oo Sergen fawma <
fag i wig € w1y wrea F fau) Iquyeay 1Eiey, gudl St | S A9 91
AT F, 3 9 o W R, @ TR YR F G AL (HEIE)

g it A 515 5 faa fe g stfarsor gamdt Jred 1 goyfa | fean mn,
St IUFT IeAE F § | A S 79 39 SR g S 52 3w =) wwrfaa #8
T | TR @ A A, MR 3T 9 @ oft 3 dfern 9 sTETET a2
TF TEF T | HEh 7 36T h HgH 33T TH 30 & &l 7 997 fean a&R
P T I ITA T, T S0 71 @ S 1 Tga 989 Wb | a7 S e
I T g ghv F g 1 39 e el T T Sad o wunfaa ol %t
TF W, T IQ 31 g e | R 3 79m vanfaa Sl ) =R 9 @Rt
# 8, shidds ¥ & o e +1 S o, 3rmel fo v 1 S-S ard 5 9
R39S g MY AR TR T Ted YET T | TH < F AN GE R, THE
THEL S B T3S GEAT S A TWHER FHY, S=1d1 F1 98 HY, TR ) 9
¥, T R gwm F, @ gl F adw g e S e 1 Al Y w1
feam, garl a1g ¥ 2 w1 @ ved + fau s@w w1 o e 1
fasran | oS o'l W UgH & 3ict a1 YsHitg ¥ Ifa a8 ol g f 9=
wom & of, Al SrEe %1 < i faen @ Sus e wew T 9, e oft e
He qgd a1 o 4| 1P Ut o1 gt ¥ fe aeeifas faag otk gea
ToAHfd @ IR @ T Tfeg| o U W faggr ot ], SR 3y IR
TAfaF T8W 1 gg o1 o, @) I0Q agh g Ft 7 78 ¥ 79 gmm v
T ir wrdta s o S fomy F 383 B 9. wER F @ Afq 1 e
HE], T GE faaw w1 afuFr €, WIg Afusr 1 | md O ¥, |9 mafed
At 8, 39 Afuer =) o0 ogi 9 T & I 5 foa favg o S qu i
T, S gt wicaga § i 35w 9 frd T S FAeR #L )

¥ IR A R § R TR T v 0@ W o ¥, @ T FrEEE a1,
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YRR ST RT o, =R 98 o & e 9l & o1 | gl St 91 S oft, a8 &
sfae fafreet 4, gae Yoy s e, @ 9 9 & a9 o @ 9 %1 9 T g n
o1, o Y fewe &, Frfae Felic gy F1 FRUHA G I8 | fhay = dTsEg
B0, ¥ 50 R T 9 S S o, AfRA 3197 4 o 33 9 | AR ST FRiEw
oft e T =ifed | 39 39 Ty ot 9% oI id e, 319 FEa € for 9o e uife,
T GRY YE a1 1 TR, GEE 9 591 R 3N 3R 3Ny A9e @ 9 9 FW
& G, 9 I TF A g@d © TF IR PR i sa-an s ¥ e
TR ¢ | 0 o1 92 € o 31 fopam Tomt 9, fapart iest 3Tt {9Qid 3 41, 9%
A ST TR foHT <61 ST9EToT B 7 9, 9 IH HHY WiEA 31 T 91 | A g em S
T Y IgHL A T FE A I SR F vg, Foran awm @ sik et weer ot
WHR AT I9H1 A" o1, 5% ot w sfoes =1 e 1

ITHVEAY R, 39 94 & QU |9 IR HeEqul 47 33 ¥ 1w gey W
<ar faug 3+ 33, o siem ow ST 1 9| d T8 | S gadfte
Hemd €, 4 HHER 8 W 1 3R S garen 5w, 98 Usaue % e 61 W% Wahd
o, ST AR 3T o8- g St A a1 | o1a el o dfaam 3 9 g deansif
F1 914 §, 9 7% 3R e e d N W R 1 g N ArE Y A feem ws Wi ¥
5 AT P FTEFTE F SigT quTH Teend, S HAwhE ¥, I W e g, I
AT YEST], 31 NI =1 39 TgaTs 7, % givaifa aiteh § wHeiR foran T,
TE 9% 9 %1 ufifaai off fS=h et fdd due & war-1ee W &, faad s,
R F, SH G0 S HIAOENIE! T GATH Eal 411 918 98... (a9 )....

it wUTA FEIT: THIEAT YT EhR SHY 3 ST =t 7
THE VICE CHAIRMAN (DR. ALLADI P. RAJKUMARY: Let him speak.

2t AT i ST WRIGd, W A1 e 9 fo 39 Wy =i saeRe
FiATR, Sl &1 999 fuatd 9, % 1 & wfa sl = =afeaa & ufg, fvg
WE ® WE iR I YR S0 Wi # Aga ®1 WE € U A 1 9, .
2| fra e § T aftss Jmslt 3, 9 9 S fafrex & = wid < gea w5,
R el T 3w & < saeeE FIATR R @ a8 @, afew wd @ smawsh
o a8 frq woma ¥ ey W@d § Suw) Wi U SIS ST R S A
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2.00p.M.

IR HEH, T AHA-FTel § FIoR WER T = 1R F fFame
HHSR fan T, 7% Wt wefafea ? ) o sas @ @ a8 g, 0 faum S q@
q g g & fra o @ I<gew a9 @ @ ¥, @ 591 seie wm 1) s
T SRR %7, dened &1 99y §, ¥ & 9 T g T 9w dug w1 aw
o1 (@, T B fE | W weArwy ga, s ) 34, fadives weq ® Wy,
S IR, SHE A 5 WHIAR & S &, Fran s fr = sv@ =
Heenstt &Y i #1, AR gAtrsA] w1 e 7 w0 @ g N v ¥ 9ue
% I @ Afen &, 37 WEES A == S 9ife o, wfea dug 9o 9 @
¢, Ug H Sy got | 3R HUg B T HAUM H 91 aTel WSa S Fi
T o gErE 2 o1 S A wee w1 oy § ==l § s wfe, o et ®
AR AEd § g IR At SHET U ST WE | w81 FoS Y @i
o Sft, ¥ w9 wEm, oy @iaum w1 8 w1 9@ st €, d9faem w5t
g 3T o e TE v # < e dfau & fwfaedl A s & eR
dfaum 1 2mq Jg a9 @ WA 9% seu w T S eafe g ], swwd
e @ T B faarree fofa |1 a6t oY 396 R e S99 ©
IR AW 3R o [ feafa m & i ¥ e € s wigi W ¥ 9« sk
JTYS ATEHd § 98 91d 33 fF 370 30 & oW 98 8 T S dvmyd & F feedt
Toq =t faum aw 1 o= 98w 9w, T fad gemfen vaae $ ol
ﬁﬂmmzmaﬁ%ﬁqnﬁgﬁﬁmm%ﬁﬁwﬁm
H A =1fee v w1 & fowe d9g W g5 @ o w9 A aeel
A A0 Iy ¢ @ W o IR Hfg v yg & dfaam §, 9 v
Uiterda §, ue wea €, AR € @ =afes 8, e &, sus
i fruffm €, Sfeafaa 1 err fFEt ot w0 | H1¥ ot T3 F39 33
e a8 S I-I T ¥ 3 Socfug € S @ 39 W @y & fay,
uiferarded Sshdt & fea § & g ow <t 1 wiven @ ok o, 3919
wrEE w1 Wt forw fan fo@ f a1 @1, 91 99 999 g9 W | 9 T,
S gan, w30 2w R gfaer@ § € gan 1 A ved gom, 7 wfas § € =i
o S, M ¥ s {E fwan, T ot mien ared | Sam g men |
A IMETHTA § 7 A2 M F AIH IAHA H, AIHT TWHR A TH
feor TR ) g1, Tt WSt w1 dre, SR Wrg 1 wgHa A€ o1 ) 3
o fagia st iR Afawar +1 TorEifa #1 9 w3 €2 193 39 999 98 W
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TR T, SHIEE W, IS |, TV 9§, 5 R S EIENT A | 98 Y6 oF
et &, amraeht 3o SR & IR SNt o1y et & wWen? vien IE s fawar ol
wist FAET ST, S TS AR 9, 59 39 W, F SR gurst, e # 9,
ToVEA & iR, WER F e @ fae-Fn e w= T @ 82 .. (=maum)....

#t TeRrer aifvr: (S mﬁsﬁﬁamgt{,mm...(w).:
st g Il 3 YU HE SfSU L. (SHauH)....

IV (Sk AT T TSIEAR) : A9 ATt Please continue
...(CAqHE)...
St AT ifr: I8 H SR = g ... (SAaEF)...

it s ywil: s A& A fE w=i A9 St #2 gew S, ﬁnarsqq
.. (CHEE). ..

SHRI C. RAMACHANDRAIAH (Andhra Pradesh): Are you paying in the
same coin?

SHRI ANAND SHARMA: No, | think you have not understood what |
was trying to say. The folly of the endowed attitudes, the false claims of
outrage, that is what | am commenting upon; the hypocrisy and the double

standards of the BJP, that is what | am exposing. W8I<, 38 A1 H! A @
TR, | 31T 31 T AREE W R ST e 92 1Y 36 9, 9w {EARE o |
TH 34 EU-F 4t 36 T, G I ST Foremehy, sy iER %t MAFE, @ d
AL

SRt o @Ust: 34 gCAN

ot g vl 36 I T U Fa@1 @ ¥

st g @S g=iE, 991 16 it o " )

ot s vt ey, o=y gm sk dE

A O et 9m &R AT i ¥ e

st < vl : S FrEd AlE H i U ygar wiva w
ﬁﬁﬁ@oﬁa{wm):mﬁlmm%mamﬁﬁ%aﬁ
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o 3 o feada form, sos! #2 H feFe T @ 2
aﬂmw o o W § 6 o g < o e
shwsﬁtivga Tow) i it 3 o ee 7 T 3 of . (=aem)...
SHRIANAND SHARMA: | am not contending ...(/nterruptions)...
ot e e 41 : Toman! Wi i 71 AR e wwe fdg 3 ot . (aum)..
SHRIANAND SHARMA: | am not yielding ..(interruptions)...

THE VICE-CHAIRMAN (DR. ALLADI P. RAJKUMAR): Mr. Punj, let him
continue.

gt s i 7 wF S o wEm, 9% e R 19 9 veifow wgfeaa
= fewma 9, dfafers wfafvbdy & feam 3, o ! a9l 81 94 7ifoa &
2+4=6 T, 30+6=36 B T, A% TH T 71Fora +ff [ oI < WITe TE /1S SR
1 9/ B 1 AR H T T o @1, 99 58 iR Fe € 1w T @ 5w
TN B IS AN He T, S T €Y, 0 Hi T B Goh1 &9 A5 fgamn #1
WR@EIE A, AT RAN TP ¢, UYTA N @R ATWME
TSI 1, I18 319 Fret Fofg 1 fpa oY s ¢, 3y % o fofa e
¥, faarerge @t s sifusr &1 AfT w9 G T RIS A =
T YR TN F€ < ¢ off guirargol ¥ | Teft Jreft woiferss dare # 71 o =g
& 9% ft w1 ¥ T 15l o ande #) 919 €, 99! 9R 99 1 gRE &, 9w
WA FR F oty 98 WSy, €T T WER o, guan S, st off
SR TR o, 39 'l W SgHa 81 faen R Jga wifae 3 & fa s
e, TF 741 1S AF FTSHR, TR HIE 3 Giedsd F-oa arordl faa @ g,
Afearan St T 1 T = I 99 @R TF agha 7 faen Weast ff TR
T 8, faur=hl 7 30E1 N &, MG FE T, AGD A1 TS HEARE AH
TGN, I AR A | 39 A fauraen] 1 S SR, A9 et wiem
widt ® W@ | TR e & fauret @ iy fean sit gras ® faurgs! & T sk
9 yoiras 3R Afanar +1 geE T B (SHau) .

oft IR @he Yo Tl o, 9% WOa...(Faum)...
st g vl Sifey, 9. (au™)....
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At FAER Fe [ : Y LG YU H WIAIE AR Y A | 5T &L (SqAEM).
Y A H AR AL L (sgaE)....

S E AR AIfoT: A9 wed € o e e L. (e ..

IYQITEE (TP AT T THIFAR) : wa@w%sﬂtaﬁ%aﬁﬂmﬁ
FTR ¥ | ATE FTH 33 AR .. (AFHF)...

it SEART 9IfoT: TE9TA & 9ES M, L (SHEEHE)... TS99e & Qi T .
(FFYE)... S B {1 | AT, A9 S ? L (HaEr). .

I : (BP AARE dP TSIHAR) 39 Afaq ...(cHauF)...

ot AR ¥l : ITHIEAY WEIST, T2 UF a1 el & o guwn i iR e
“an faus = S 9w wE .. (aEr)...

it Sl e Y1 39 TgAfd B aﬁxwm%@%%g&mwﬁa‘? HIYOT G
I w7

ﬁmﬂ:%ﬁm%n...(w)...
2 IS e gor: gl st & Afuame € ... (). .

SHRIANAND SHARMA: | did not interrupt Sushmaiji. T2 7% &1 3RfeTT
AETF A T WA @ e ¥, uxufa sfvumme § o Seo@ }, 39 W EE
fgrasTTe 9§ guaT it 7 A9 Jd Fd ¥ |1 39 W o g wE 9 @i« R
A9 & T WSS ) @a¥ 7 = 9 § R A o1 11 W @i Sl ) '
H W gUFH W U1 91, AT 58 1% o1 s/l 7 1 379 el o o 9 vt
79 39 & TE ) e g 1 e & fof aTend o W e €, SfFT we g T8 AR
feeTan € 519 TTET 1 TR o, IIRa &1 ST STE0mad oV €, Fe TR RGH S
=T 1 O+t farumaen =16 a1, AfeRa fee sft ot W aied 6 Ser = &t 1 TS
H TR T ot e @ Iei 6 faer O faurs 91 919 € 9% | i@ g T e
T 3t T IR g U B 3T SR H WER 1 L ().

#it AT qifvn; Y AE et M % gfamon § v ot A T an?
L),
ITATEAL (TP TSt e THHRAR) : 791 St 379 Hfeg FQ)
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Wi Sf, AT G T ARH T AR fufew €, onus et @ oft fafirem
_ AT § | Apart from you, there are three other Members aiso. | am just
reminding you.

SHRIANAND SHARMA: Let me be very clear about one thing. There
are interruptions by all the Members. | am repeatedly interrupted. it is up

to my party to take that into account. ITaWIEY S, T=aTE =ga FHeat St &,
¢ FRIES T 1 o1+t ©F v FE ot T S ed it gon, T
R § g2l | SR fauras Q@ OR 99 T | gHU F9 g3n? Areive | g i, o
A4, AR TR, & fFa fauas 92 9R) WRER o1 & | e @ S T 9,
T SfS wAE, ad mTeive % A ), Wel 91 | faus w auen $
fere faferdem =1 gen 35w g1 | faurast 1 sige +1 1% W ans fafadam 3
Tt 1 =g s foan | diaa wftrge 3 fan 1 9=t st s 7 fauras @ @R s
ol 19T 319 e W E, el s eS| wgHa e fien, fauras! ) ovat s
o I AR Afaemar w1, T ST a1a &< )1 TeorEd o Y Y g g off | e
H, Stei ous uge =1, Aforge &, Armetve # w1 1 3u 9w Tien # w4 gt | o= W 1
WG, 39 A9 fauras Hg T 9<h[E $t AFAfasa § 9 Weqy $@ 91
YR ST q1e] ¥ St o1 Ardeo] § | 119 faamee g 7, AfsT o iy e &
TN g, R T AT TR E, Bt @R e "R,
ST @ 9 7d Faw, Jia-fua @ 96 98 S ged | TR Aaae H o €, 9= ot
e TEaTe Halt WY S § | 379 F@ Jds 1 A6 Hd ¢ | 98 o 29 <9 W
g % ...(HEY).., 9EEd T8 . (FEaN)

SHRI RUDRA NARAYAN PANY: You are provoking me to interrupt.

SHRI ANAND SHARMA: Even if they have to go to toilet to relieve
themselves, their security guards and Ministers accompany them. This
is what is happening. What about the mobiles? STHHIHAY i, T7 HTAHH
T % wrEfwan 71 €2 Tt Sed w2, <t e ¥ uw aves ol fag
HR U WSS R I F A B A TR For R FE DA v D W
A1 AEYTS § 1 T 91 SR g8, 92 SR q Tt 7w, A faus =) omafa g
Tgafa & AR F TF o FT ¥E R, TogiEa 9hEd, 39 R Safa €@
g swa fdg <t %1 # o9 ot #:3a {1 3R A e A 9 @ 0@ W@
TE=al Bl | SN 9 el SR FE, guE S 3 off @ TR T ssw g )
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AR FE 6 gw dl 7 it & oI, T g & iR facga Iw 8, [
ot F2d & | T UF THY U 311 5 3R e H P B 7 | T U SgHEF,
agT, gyl T § 1 el oifewTd 9 A6, T IWM S A WA WEIA W
91, T 99 FT THA F &1 W qgmien agafa st & sfnmo & 59 9@ F1
ITAE F 1 48 SEvgehdl i v ? wei T o A, tE W e arSe ™
[ H yd & A R WHE F FHgam T T 9 T | SR IEA A1 | 19 I 9
B st A ored faerl aredd St 3 W Fer i N e $ st gen |%
Fos €18 = S =t =1 et ) omuwt Wi F Ay " e HS 3w
gl e, S § ST 5 T8 Weuie g9, e | Sy S e, 39 e
T AR 9T ¥

ATHT TF i I fears: o omue s retr § Ut wreemd g8, <t ot oft 39
29 1 I W A B, A IR B R]RAR WA R, liberal democracy W
weAtaes o fen, safay memfen aegafa it & afrurae § sa@ se0@ s
ql : :

ot IR B Yo vWi Y, weAaE o 1984 | @ T W @1, S YR W A
N FET G .. (FEUH)...

ot wgarogor qrfvr: fagr &1 5= A o amaﬁmfzm

it ] Al : FRIeE, Tl WA i faae A Hinduistn 31 <10 @ 1 SEI S
% vd-Fry SR Fegafcn $ e 7 w7, 321 a1 fav Sg@ g Fa fd
Yepgaficen # 4 7 7l £ @ Hinduism & faeme o sw 3w d g Fen
319 319 & Terd @ Sd gR T S we § F Ida s o # e aea
wieft, 39 2w F1 Wi IR waiesi #1 1o 9w A g R 1S I F1 AR @
e ¥, SAfeT SR WA YU TSR 31 W1 ¥ | Sl a9 Hinduism &1 a9 §, 98
@ sk way of life &, T Tifa }, I onfe-+1a & 90 SN W R, SHA W W FHL
Al I §, 39 WS TE €, 9 T 17 uF = wgm o A foue 77 med
T MY, % 9 Hinduism =+ gan g 8 +X T vt fige, N @& 1
Hinduism 7 & 1 98 figw@, Trat &1 & Wifafera wier &, v sifed $@ &1
e g 1 e, TR Byt ) degfa, T s w1 < qaied €, 7 2
¢l @mar| A9 Hinduism 3k figa + gomm &g wifve, =@ Tm gE«i
R, 39 29 $t TeH YHfa W L€ |1 Oft | 39 oY FEh fF ygeh 9 9% fig@m
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=< fopam g, 0 A-wTEEl § 8 T §, FE W Igel 9R SUHT Ierd IE1?
TEEt AR 1927 W IGF1 Sooid A1 3R 39 9 | 29+ 59 31T foran | ey
TaRa, 39 4l 39 favy 1 dAwL FTHl Ao &9 €, Fig, afs § & 9=
FHEM 5 et it 39 1o faara Siea, el I Ha T, E qEe
e vefaY T 2y ot Igrard &, omy oft ad-famdey & o1y 7 ], aamuen fammrur
ur-fRde =& {1 ot faamrym, gvefasa 1 wge ot ¥, et faan-
YR, F AR T H, wga o faliy hendt 1 rust faarym & SR 3w W
& 3T Sl goTl, I & SR AT Ie0@ inclusive society F1 Ie@ HSIFH
FET I

'rraazr, YT ST 918 31 STRTE T, ., (Sqaum)
ot TR FoGA: ARCTHTH Figl ¥ 7 71 2

sh s W e A o fawt # 1 Forarer fem 2
Sft ST Byt TR foret & IR M AR

gt ot T R qER e H e © T onru S i 9 R, oy 9% T wa
¥ fF Hinduism 3R 3= Y fa waier & saufuesrd o9 &, Sas yasa & 17w
HIE ToiEt 981 & Sl W™ SHa ol % AW ) faan @ R 19 @ 39 39 ueE
Hehfa 1 wlafiya S €, 7 2179 1 o 9ield €, 7 379 9% T 4Rl &1
I @ €, 7 9 ST gafersi & o €, sfew sy F e R F W R S
F AU 39 aa 1 o o oft iy @ dafua ara g @ ot SR A TS 1S
TAWE ASE, § TW WS Hinduism F, ST TG 3R Taieret $1 e a9z
&, 3y Fga S T

it TAAR e Yoo TgA T3 G T, TH THHT W H © | S ATGhT 41l
Hinduism 3R fégaff & T diem 1% T 2 O 0 THHT @R[ @ 81 We

welcome the change.

oft s vl 79 onus fige & fog =t <ot | e, wmrforeear d srgeet
WE ¥ fFa-fea 1 @ 7 | sneft 3 gomn s 7 werew et < %1 foae fomam g@ed
F1 oG & Tor Smaent i & 1 3w | it S 39 < 1 degla, watq, < g
AT €, 3 WY 9, W e o ud-fe Y 9 S @ aeA | feg d 9w

Wﬁaﬁmlmﬁmﬂﬁmaﬂtﬁmtmtﬁ
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Fft fag watereit Y @er & e qwan |
ot FAER Ho §7: §9 TH 914 HI W €, Tg 9 Ik B
it SR i ered WRlKw, F 99l | T o am o |

it aee P Yol: IRTHTW &1 7€ WA § 1 Anandji, you are speaking the
language of the RSS today. | must compliment you.

SHRIANAND SHARMA: Well, | am not. This shows.(Interruptions)...
off FreTalit Y S AR AHTHCH 91 feet 7 ¥ iR oft vt o W §)
THE VICE-CHAIRMAN (DR.ALLADI P. RAJKUMAR): Let him conclude.

SHRIANAND SHARMA: Balbirji, | can very happily leave you with this
feeling of comfort that what | was trying to convey. | thought you have a
great degree of intelligence and comprehension to understand. But if you
are trying to distort and misunderstand even that, it is a matter of pity. |
can only pity you that you cannot understand what | am seeking to convey.

ol a1 faue 1 F A oF 9 ok T=9i F o ) =M ghu wFr & an J fegoft
1 | 3T AR T3Sy & 9 e guar ot A ot feooft SR ww fr wa w9
FreT-re fe@mn €, T srem-ote wm # 9w F ?, R o 3 §gw €
TSy ¥ | TSR Y % Hmrd Th wdl ¥, e e e Eier e R w
WSy d Thar E et iR e FH i m e A wam s @ uwa e %
YA & IS 9% GER 8, St wfaeiia &Y, Joaitaes 8, vd-Frle @, s am
et & & &), faget Hfadl 1 vgwm w9e # FaeiR, et el S aa d5
Y 9 TRl F1 IR §, AT TER & TR €, St EE Aad FEEE
# Sfeafaq ¥, yfafdfaa & s afen!

e T 59 91 %1 gaTd § fF 39 e FTe | F1 g, AT WEAST H,
TF AR HUF B, S 9 a1 Sl o, SHANT Sl 91— ATIHT THA, T,
SHefaar & WY, 99 13y = 8 T 9- 9Hal, 991, Sgaferdn | T T wt
FAFT IR R & A IUReEET AE 9T @ E AR-AR R T g ek e
e & 3rem-3rem Toifas 5 76y € ) ot feramund 1 R uw =i
T2 TEwn o TR T F1E 219a fourl &) yawe Y, 91 ot o1a § i fa=m o
w, 3 oI 1 iR e § 1 NI atg e b aaTuen et S e € 9, wedrtt
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T 9, ITH! AGEd H! 9@ ¥ s fHa s 41 it was not a democratic
dialogue in theNDA. You treated your allies as subordinates. You did not
treat them with respect which your allies deserved. < 3119 gAY 910 HL®

2 IS 319 FEHTA F A AR, S A8 1190 | it 30 919 1 WA & o1
A & 371 TR

39 S egafa & st W sk fovan R, stiafs guan =1, [ sl gean =,
A TH R Y WAl § T 39 1 Al GO uied @, SuHT 9 gaem
fora St i gean <61 Sl # off T 3w 9 i =l 7 Ay, I S Wt
o figeeht 331 < | Fat Yo Faue 3 Sordl, o171 319 S ot i et qean €,
Y FHAR T @ ¥ | iR &1 37 forse T, 52 Qo st 3 9g KO gAman|
3T W W S 3 vg X gArn &R e R dre ) v e, o Seaa R ol
W ST H WY A F1 oo R, T T8 | TR Fe a1 fau 3 o
Ty ferrer, feire feren, s frarer T 399 w1 T Tiafe o F9SiR e
¥ iR & favg e Haei &

| am just going to conclude.

THE VICE-CHAIRMAN (DR. ALLADI P. RAJKUMARY): Kindly conclude
because there are 14 speakers more.

st I vt : e o T T oft, Tafer & faw T o Y g el sus A
O AT FHG FE | A7 e G F1 oG F2 % A9 98 7= Taom
A1 9 g § T, G AR AGHRa ¥ A FT A0 T 3T 9, AfFA
JATYh WTETHTE | SAaewarg grat Tl |

TERY, HiTharE W AeE ¥ qU 9 TF ¥ 19 Tt 1 feem - R 1 gn A sm v
ot e 29 Y G Y 4 A W [ Fed e | Sei e § e 9 g,
T fagef <alt 3 oot @R ) wmd fear, TR oS S 9F ey wea €, WA #
39! AR e = foau aereg @ A g f ' dier”! 999 & 91E A9s eAEe d e
1 U T FH I, HETUTH HET T ETHEAYER, et Tk R EHeA 3, HTelas |
[N H B YL R A it e R A §oN 1 79 30 D M@ symbols ¥, The
symbol of democracy, Parliament of India, was not safe. Lal Quila was
attacked. 39 WHT WErA st WEES T W) A e St & g & f
STERGM T T B T 3R 21 FEd § fF 9w & 9 gE foe 91 TRy
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HIA FITT THL ARG N T S T Fehell | 36 ¢ FhR 1 Haa Hste
B TIfeQ | 19 99T W BT g1 ©f 319 T fohan? 39 999 % gAY gyE w9t
S, # 31 S 9HE SR

IR R ool ' o aR-aR Y wrerd Wt ) g gfen T F o et
ot At it & e Ty SR €, ore o B0 | 3t S gae @relt @ T ) fdw
< feu 77 foF wmeR & Qerer) wRa A 7 2rd IR S UsigE TE €, & anfyw am S|
w81 T R AR-TR F e o oiR o e 3 e T i s s e
T, 1 T T T STHHE 916 & T 1 9 S B ¥id § AArelt | St #9139
T T 3 1 AU J1e 1wt foe e | R < et S T qEE 7
Wi WEg wW, 91 W

T w11 iR 1R feaEdm | {A famme sgo &1 foe @ feani a s a
TR WIE i el § dhg 9 oK oy 3 A MY, IR FUR SIgH AW? wLkY,
T e fauer 7 €, 4 9 o I A WA e i I I H AfuEr I
R I' It was his privilege to answer. But since he is not present, | will only
make this reference. @f%1 T =it # a7 faam=m fo =0 9oy =1 WA T =R
- q guElT g3 | HEIEd, 5 Ui qF Sl oeie 9y 9eiedl & fag 1, 89 -39
T & fau o, aroft @ded & fav o, se s «d gon ik e feafa
S BT U2 Y W HHA TR I T A 9gd TlQ 1, IWH T8Ah1 317,
39 R 31 =R 1 A S I 3 #6598 off e+ o S wt =fee ot 5w
Tt T 1 TR W F STAE FLH MY HATafeh Y& F WA i 1 a1 T
FLGEHA | T FIA § HeiyE safere foran i Sot sTavasdar 4t | 1ea, W a9
TF: T i &1 2qavasnar & ' Wi’ w1 faly st e & faes org € ey
e a1 | g fadiy Agifaes o1 i 391 &9 g1 1 Because we had the fear
that POTAwould be misused, abused, against political opponents. There
were no adequate safeguards to protect the lives and liberty of the citizens.
TS 1 AT FEEIl sig T & T A s gt AEERit 1 g | IHHT IW T
H e gont | F g S 61 A fean S SR aereit g9 St o1 S uew w5
wiafifae FW@ & s@ MM AM e W@ T % T F1 FEEm R W R

MY ERT B TFE § | FHA U, U S, Foaet g vea fad @ fady e
o, I faY 71 Aaas AMFIE § e i HHAAR HET 76l 91, 3T STH!
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qIfta 04 & foau o fea < engd o | evfades on | Sie s 39 UeA i
W AT TR AR Fon foren sardz Svm & /ieAH | ST 99001 L 3] S F

T BT T T Y TE AN HTLA S € H e gl AR e o
TAE I ¢ T o w1 0 §7 wgufa TR SeaifEd # ¥ iR T Aiea W

THTEA FH 4, TH SAGHAE 1 Ghlae HO1 af M ¥ @Ear qEd & | 7 a8
FEM % ....(FFYM)... oY foug # | | <@ 9% AWFaR F W ASE F1 Haie
1%, Su g oy widfeahe ), WHIUGS &1 F6[ T8 ¢ | 36 WE o 98 ¥, I
ArdFare U oigE JEl off % oft A A el gu YRR M R 1A SwigE 1,
et e off ® T TArd e e i freR g8 o, Ueita ik iR gu g, wdwm s
fore vidhe T 9 1 371 379 B9 AT fF 2dHaE § % |gl Y? THN 295 9%
wiaaga 8, TR 31 9% quafeial & fo 36 30 & fed ) ford e & g w i g,
TH W T SAfafen gran AR Al @, A w1 HY welea HE1 R?

THE VICE-CHAIRMAN (DR. ALLADI P. RAJKUMAR): Please conclude.

st arre vl SewaTene S, ofd ¥ T @ aifiyumyw § S qAm wafheRand
ety g, o wfd 30 s@R & w9 gearh Tat #1 wfaagand g, 9% fag
Tgyfa S ) TES fAU T gaTe Fid § R g w=el & vy, #§ ugufa St &
FIWH YT SIS T&E T TR Fal g | u=ais |

SHRI BALBIR K. PUNJ: Just one second, Sir. He said that in our time,
security was so weak that the terrorists could attack the Parliament House.
In their time, the terrorists managed to kill the then Prime Minister!

(Interruptions) X H ST AR fe=n ... (FHauM)... U H St & A =R fean
... (AU,

ITAWFH (e AART T TorHar) : At SHvat g sfl, 39 W & A9
Ao ASFT T Whd T | a1 Sfiger feam 1

S fas (II IR : Iy TRIE, SYE] YAk | 3T U B
TF WA H Tool-T[odll & 91 TLUid HhIgg & W X ¥=are yeard fa=am 3
3T ] | 36 3 [ T 70 e e geet-Teen § Bt off iR S ) o w1
W off iR wgefy weiew Wiaum & 9 o1s ) gEeyls & oreman i %8 Tl
UM R 9, 79 R 3 TE a7 | Sirhd § S1ee & e@d $1 3 e | T8
A i GO drehda &1 wfafafy deen ¥ 1 S 3 99 9 e S R 9w
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Sar fsA 19 dfaum 1 oftiter fean, oR veen o Al faan dran f& ' aw
G & @ 39 dfaur ) Ffer w0 €', @ 98 Wfaue %1 feae s i $1 &
fhaE a9= ® 911 | 38& SR A 41 F1E uifeatde gt o6k 3 & g +18
Tl | 39 A1 ! A8 AN € | 4% GG Sawe § 1 U g 1 9 ol
M & 9 ¥ F&f-wd Tatagi € Sd ¥ )1 7eek @ o @ awdt € fed Qi d
gl € 1 g9 TAfaEl 7 GUR A9 9, AfFT A-AF R Y g faefam sa ve d
foret 98 W sty Y1 3 femn Srw iR fRT ot sTS-gige % R W, S
B 1% 70 Uzael & R € @ €, Hue 3w & W) ¥ AR 99 e ) Wi
foeral €, S9! fomad ® | 30 F&a1 Sfeq o 9 98 9ug 7 K, afe seea
T ¥ ot 81 F ot § 39 gu o Wi fooyoft 7€ e, Afea s
T FEm fF g sr¥v=eht, wifelarie & aR # Fom I 99 Ae-9ga
YIRS =l F3 | FH T F1 FRAE F1 90 FW@ €, W YT W &1 9gd 4
TUTAl 1 F1dard F1 A9 5791 ] 39 A 7 | seqHd F1 9gaa | aifed F
& o = Toyurel 3, S w9 wan ¥ ©d, = ud wida a4 W@ G, et
B fear €, Sus) A99e foha 7 €1 9 1 aga e e i g e d
HHER, TYIE gell 3 & U 99 1, T fqus T ¥ 9 [ 89F a&- e
T ® T, fady off gon, afe 9 S uiskaar oIk srered 1 9iFaa |
AR foiell 701 & 9 o Taes % o € e 0 et a9 Sareil, #E Snit fr gy
T ] FI w3 &) 98 9@ 8§ Tr amum #7129 § gean-Toen 6 g
1 g fedT S, 9% U T 91 T &, Afrd 1€ dion 398 1 fraen €13t

(it sumyyfa deiT gw)

WF TN TR T 3 St o % damah o=t F @ & < $1¢ off wee 9§
TSR] B v gt Bdt T 1 T a@ @ area 9 wmEnsdl, AfET Jfk T wRa
! Al T RE 1 91 FHFA T AT W@ A A FAE SN | ARG BT A
FHEA T O T8I ¥ A ST TG S AT off 78 T 3R AR 3@ WY FEA
Tem & fF 39 THA ©9 o SESE e § P 9 S w9 § 9
FEg 1 TRTE SFUH! ST TG TAEA S | [IEE F HTH TG S FAA T g
w1, afesd TR a1 T8l Bl B Y@ 8, 96 gEt 1 S aHe $ s ot w@
B & 1 79 T S F o THEA 1 7R T8 | ok sufen wiaeai sw it 13
Iafte wta € o wiasr & Y = <

Tegafar <t 1 sifusree QO & T6IT OF 9t &1 9 ST &1 6EE S W
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== Rl R, S W B RS ¥ 17 5 W & wHe hee 39 Ueriaen Hoed
B wreo 7 § 6 A0 o it e Wil T wd w5 e W @ R, afes
Tafeg off § & e Tl fids St 3 o7 e Tw faan @) 2 Fof fie & wafaaa 9 8
st R oX g wwnfaa €, 3 3w 3 8, S 50 W w) ged-Tea | oW fE,
Tafee ¥ wadR FUwE ) I 31! i |, duda Siem § - deew § 9ran
SR ==, T et oft Tgafa & sfvureo & waea | w98 femn o & aa
wod foly | Ser 3t & | TR FRR-F @ s F QU sired W I o g o
¥ g s, T W1 K AT i B oAed gmedA w0 F1 6 A ¥ 5o Fiaai
ot oft ¥, D o oft fF R, onon wen H A & it fre T gu E ot mw
Ay A7 fop 3 A @ S H, S E | 99 T, 39 |l S A § - @t
& of SR A S U Fardd | A |An e fady ¥ A3y 2 a9 uet @ifHai T
YT YEeT TS A A, FE HTE TwY H1 A0HT ST Tl T 741 ¥ | 379k Hieh1 fivem @
i dhem fiven & 0 ¢ we =% nfeat off ¢ ¥ oo wee Ugafe g A ©w
amEd #1 T3k fRan ol 3¢ sed aga warms ot | 26 feam &) gamn & faee
TR 9 & TH 9ga 991 YHH 41| 39 A%d | A JeH fhadt 9 7, et
Fera T g A wem ot waifeat g8 | Tt wdea A 3w e & wia sroHt
WIEATE e 1, # W I T A =R e = §, 7 Fae o9 Tl 1 AR A
Fiesd R UL F A |1 T W | 38 & F e A @ ¥ v gaet o
|l §, 39H TR § 7, Fifw T8 @ aga e @ ft 1 8, § gt s =em
el § Y1 e 5 = dad o9 § S o & AR 9w 2 | had W
& g & fHAR 9uar 2 9g S fF ol gu ST A T g F wue d
& o ? 78 Ihr=s fore gfvan 3 =62 oft o qeafge Saam gen T = o e
TN & @ Fofaet @ 1 g 22 0 o Y THE X wd SR el feam st At
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e § FRa T @1 98 R foag divra w1 9. @ 6 9 e wmen
wEwa § wnfgd fea T o el TER 3 T U R | 9ral &Y,
UL gAL..(FTaUH)....

IMEE (ot AN Srrefedn): YS! E FE A

1. FAERA T4: i 3@ 9 & Fw & fau o o W 9 & fau ..
(Hayr)..

IR (o AW Aereifedn) : e 19 S Wl 1 B |
T FAGA T: 99 9 f71e W)
I (#t ddw A : 9% g, sifaw

1. [HRA TG: TE W 991 & fag s afra g 1 e fadieg ELdam
T | & # 1A ol favara € fe 9 wrdwa d e o oft o= o, =5 S R
Y oA, AfF 39 wg W g e ardd off fagr =1 fasm € | fesei R
A foRR *1 deg/ F3d 999 98-9¢ AR, -l W H1 fF T Y fem
S SR 38 dote @i sfEmon s A s, |AfF B9 % T R w@E Rl
A 1 S o T 1 3 SRR A S oft Yo e §, ST et Sy 39 g
faer & fawm ¥ a0 9= Owe € | § 9IR-9R 9w S T e e Ry
faer & g S IR 3R a1 aEr R, o SHET WU H H1E9E
AT § | UMWY WEIST, HEHIEH & 39 wioor H, 7 ofl uF W @eR ¥ 1w AT
& et aete 1 o1 ol Siga 1 Al ¥ 1 gAaw 9 s | o wfven < watin
fawTa 1 Soor@ | afeensit & fau faum qu oik e Wi 4 33 wfawa smwem
SR Aeequl fawg w1 991 3ud wad 78 ) 1 19 ggE € 6 33 yfava s
# fyad sifedf iR steqdEas Sifd &1 Afgensdl & A&V F1 WEYF W ¢
TR st g am 1 w1 1 3T g A i P & a8q, i fan &
TF Tee & ¥ 7 100 o7 & fau I 31 #1 9) RE 9 i §, 3wt ot e
o B TF a3 40 wiawa Iopm afensdt & fag ft smftaa =, it
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g @ 1A yfar €, St ufeen anunfia aiEr & o tare wfven oo uiar ¥ s9d
Afeetred! & AR < foe sgeen g1 =few | o0 gae # 9w 1 98 3 g
T sgen =9 & aR § 280 S 9a% g1 201 FHite o 9o afEr faem
FTAFHT H1 T SHER €1 | FR 9 Y& &1 80, 79 a% 39 et sedt S
W AT T T R L. (FEEA)....

IqQTEEE (5t A SrTeifean) : o1 | wifw)

2. FARA TF: At geensii +1 wig # 98 wedl @ sween @ §) wfae 39
AW § WER S99 [ 2 .. (HETH)...

mmwa(sﬁwm):mﬁq@mm,ag@§W|

. FHEHH T4: sfen F 51 qam fagalt & wfa oo ueda sifek 1@ gu
yemfen St F AR & ¥=IE1c TH 0 W, S -1 W % fig 1 yeaE @
T, o IO une Rt €1 veEe |

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri Pyarimohan
Mohapatraji; you have eight minutes.

SHRI PYARIMOHAN MOHAPATRA (Orissa): Mr. Vice-Chariman, Sir, |
would like to have a little more time as per the convention of the House.
Thank you, Sir. | rise, Mr. Vice-Chairman, Sir, to oppose the motion. If you
read the Address, shorn of all the cliches and jargons, the main theme of
the Address is inclusive society, caring polity and sharing economy, which
suffer from a lot of deficiencies. You will find that when you go through the
Address, inclusive society, Sir, has been brought in to justify the so-called
secularism of the UPA and the so-called communalism of the NDA rule.
Secularism versus communalism is a travesty of truth despite what
happened in Gujarat and which we, the BJD, do not support and never
supported. Like Adam and Eve, political parties with rare exceptions have
delved into minority and caste votes by spinning a lot of pipe-dreams. All
parties are guilty of dividing the society into communities, castes, sub-
castes. And it is so shameful now that the calculations are openly done
not only by the political commentators, but also by the political parties
and the media. In this context, | wotild refer to para 11 of the President's
Address which says, "...to constitute a Commission for the welfare of
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socially and economically backward sections among religious and linguistic
minorities,...." is a part of the same process of selling pipe dreams-to
appease minorities, and open another plank for reservation of jobs for dalit
Christians and dalit Muslims. This has to stop. Gharib or the poor, Sir, has
no caste. This, my mentor, late Biju Patnaik said when his Government
was in power here, when Shri V.P. Singh was the Prime Minister, and
when mandalization of the country—I call it a vivi section of the society—
was done. He said: "Poor has no caste and | refuse to support this Mandal
Commission and mandalization." The President's Address has brought in
another class, the tribals to make them inclusive. Rights of the tribals in
forest villages are to be protected. Now, the tribal land rights issue is so
vast and so complex that you cannot just wish it away by settling a few
forest villages. In Orissa, in my State, we have hundreds of villages of
tribails in the forest, and only 21 have been recognised by the Government
of India over the last 25 years. That is the complexity of the issue, that is
the vastness of the issue. It is true of Madhya Pradesh, it is true of Bihar,
Jharkhand and Chhattisgarh. It would have been better, if the President's
Address had concentrated on the capacity building of tribals; and while
tatking about the disadvantaged and the tribals, it should have looked
after, first the problem of their housing. Piease allocate houses under the
Indira Awas Yojana for tribals, for widows, for orphans and for disabled.
There is no mention of these things in the President's Address. Sushmaji
mentioned that there is no mention of women in this Address. | have been
running an orphanage, and involved in children's problems for over 30 years,
Children who are supposed to be the citizens of tomorrow, are conspicuous
by their absence in this Address. Is it because they do not constitute a
vote bank? In a Shrinking job market, both in the public and the private
sectors, public because of job cuts, and private because of technology
improvements, how do you talk of reservation of jobs for SC and ST in the
private sector? Why do you give such empty populist slogans?

Now, to a caring polity. A new deal is supposed to be given to rural
India, and Bharat Nirman is to be done, and provision of rural infrastructure
to equate it with urban infrastructure, looks pretty good in print. Do you
- believe it, Because if any Member of the Treasury Benches believe it. If
you do, | am sorry for them.

The concern in the President's Address when you say that you will
raise the Antyodaya beneficiaries to more than 2 crores, is so acute that
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my State is yet to get any foodgrains... (Time-beli)
Sif, it is my maiden speech.

My State is yet to receive foodgrains under the Antyodaya Programme.
It is a question of the mindset. Do you want to focus on the poor and the
unemployed? You are talking about poverty, you are talking about improv-
ing the condition of the poor and generating income, but hundred days of
employment guarentee in hundred odd blocks is not going to get income
even up to the BPL income. We need upliftment of each poor family through
the participation and wisdom of its every member in all the schemes to
give him confidence and dignity. Please do change your schemes in that
direction. | am making a request because | come from the poorest State.
Mahatma Gandhi said that Orissa is an epitome of India's poverty. We
have the highest percentage of BPL families in Orissa, foliowed by Bihar,
and Bihar is the poorest State, followed by Orissa. | am ashamed to have
these certificates, but these are true. As it was mentioned by Janeshwariji,
until you transfer land resources to the poor, nothing is going to change.
Look at the 'Operation Barga' and the fand reform measures intiated by
late Binay Choudhry and Mr. Jyoti Basu. You will get an inkling into how
things can move fast if the poor is given the basic land resources and
employment. A big mission has been contemplated. We are waiting. Some-
body said 75 million, out of which 40 million, are educated unemployed.
How do we tackle it? Mr. Vice-Chairman, Sir, you are aware that the PMRY'S
targets have not been met because of the non-cooperattion of banks. The
RBI and the Government of India have not been able to rein them in the
matter. Who will then rein them in? How do you think that we can achieve
great strides? You can give 100 days of job to the poor by pushing out
some money. There are millions of educated unemployed who are getting
into drug abuse and alcoholism. How do you sét them right?

As regards the small-scale industries, Mr. Vice-Chairman, you
know how they are declining. Their number is declining by around 40 per
cent. And they are the big spinners of jobs. KVIC is being mentiocned. The
handloom sector is being mentioned in this. There is a decline in the
handloom sector, in terms of employment, vis-a-vis the powerloom sector;
in terms of absolute number, it has also declined.

About sharing economy, you have created a debt trap for the
States. Every Central Government, | am not accusing here this Government,
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Every Central Government has created a debt trap for the States. Repeated
pay revision have been made without thinking about their impact on the
States. And, now, you are talking of a Fiscal Responsibility Legislation!
Where was the fiscal responsibility of the Central Government when the
largesses where doled out to satisfy the Government and PSU employees?
States have to follow suit. In the organised sector and the salaried sector,
can you think of wages freeze, or a reduction in the organised sector to
create a balance between the organised sector income and the informal
and unorganised sector income? No thinking is going into this. At least,
the Debt Swap Scheme had been brought in by the NDA Government. But
not much is being done, With two ecomonic and financial wizards like cur
Prime Minister and the Deputy Chairman, Planning Commission, Backward
States like Orissa hoped for a great deal. Their hope has been dashed by
the President's Address.

We hiave been howling ad infinitum for special category status for States
like Qrissa on poverty factor alone. KBK has been touted by the NDA
Government and is being touted by the present Government as a success
story. What was the original plan? It was Rs. 6,000 crores. | have taken
rounds of the Ministries, the PMO and the Cabinet Secretariat. They cut it
down to Rs. 4,500 crores and on every village tonnes of paper were
produced, and as against Rs. 4,500 crores all, that we have got up to now
is not even Rs. 500 crores. This is the big KBK success story. So, the
Kalahandi syndrome continues. We are mternatuonally infamous for things
like Kalahandi.

My friend, Mr. Narayanan, talked about lack of coal and power plants
in the southern region. We are unfortunate in having plenty of coal and
plenty of power plants. They don't understand the plight of States like
Orissa and Madhya Pradesh. We are under mountains of fly ash and
nobody is looking at us to tackle this problem. When we ask questione,
the replies are standard, "We have some guidelines. Please look at the
guidelines”. The guidelines really say nothing. There is no solution. This
is the reward of having coal and for a large popuiation in coal-mining
areas from where | come, there are multiple displacements. There are
repeated displacements.

The reluctance of the Central Government to increase the coal royalty
is because the huge profit of coal companies will come down to some
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extent. This is the sharing and caring sprit. There is a case for raising the
royalty ofiron ore, bauxite and coal in particular and all minerals, in general,
to help the States in getting better revenues. Please do it. An amount or
Rs. 10 or Rs. 15 paid at present, as royalty on bauxite and iron ore, is not
adequate when thousands of crores of rupees are earned by the traders
who are running the iron ore mines.

Sharing and caring part, there is a tendency, | am sorry to say,
Sir—it is another manifestation—on the part of the Central
Government, over the years, to encroach into the domain of the State
Governments and deal a death biow to federalism. Why should there
be a Central legislation on disaster management? | welcome the
move to modernise the disaster warning systems. But why should
there be a Central legislation? Why should the Central Government
do everything?

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Mr. Mohapatra,
how much time do you want?

SHRI PYARIMOHAN MOHAPATRA: Two minutes.
SHRI SANTOSH BAGRODIA: Okay, go ahead.

SHRI PYARIMOHAN MOHAPATRA: Why should the Ministry of
Panchayati Raj side-step the State Governments and have direcd links
with the panchayats? What for? Are you going to administer from Delhi?
Has any Government in the history of the country been able to administer
from Deihi and succeed? So, don'tdo it.

Whether there is an Investment Commission or no commission, we
have a large-scale industrialisation effort now in Orissa, because of historical
forces. There is no mention. In the President's Address whether the Centre
would come forward to help the State with infrastructure wherever needed,
where it is not possible for the State Government to do anything much. On
poor connectivity, a House Committee of the Orissa Assembly came. We
accompanied them, met the Railway Minister and met the hon. Prime
Minister. He promised to do something drastic in this Railway Budget. We
have got 2 per cent increase from the respected Prime Minister. So,
roads and rail are required for industrialisation. Do give something more.
| agree with General Chowdhury that the delivery system is very
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crucial. But why is there need for the Administrative Reforms Commission
again? You have the report of the ARCs. They went on for years and’
produced vast reports which were thrown in the dustbins.

Create a Task Force to study those reports. In six months' time. Please
do create a delivery mechanism which shouid be subordinated at every
level, from the Panchayat to the Government of India, to the elected
bodies.Today it is subordinated here and in State Capitals but not
everywhere.

At the end, | would like to point out a serious flaw because you
have promised everything in this particular Address. But nothing is
going to be fulfilled, as | do not see any plan of action or programmes
to combat corruption. If you had remembered the speech of late Rajiv
Gandhi in Mumbai, something could have been found in the Address.
| would like to remind the Government that if they show indifference
towards this cancer, all the programmes of Bharat Nirman will remain
a mirage and the exploitation of the deprived will continue unabated.
Thank you.

DR. BIMAL JALAN (Nominated): Mr. Vice-Chairman, Sir, thank you for
giving me this opportunity to speak. We have heard a lot of eloquent
speeches from both sides. All the points that needed to be made have
been made. Yet, if | have got up to take the time of the House, it is only to
make one or two constructive suggestions because to the extent that we
succeed in doing what the President's Address promises to do, | think the
country will be better of. My suggestion is concentrated on only one point
which is on the delivery mechanism or the implementation about which
the President's Address has spoken in Para 53. A lot of stress was given
by the Finance Minister in his speech also when he talked about his
preference for outcomes rather than outlays.

I think the critical issue before the country is not what we say but what
we do. Therefore, my comment would be based only on that point.
Mr. Vice-Chairman, Sir, as | reflect on what we say, i remind myself that this
is the 58th year of our Independence. At the beginning of 1947, the 'Bharat
Nirman' was the slogan. When we had our tryst with destiny at midnight
that was 'Bharat Nirman'. | recall, Sir, in 1956, when the Second Five Year
Plan was launched, there was tremendous enthusiasm. We were much
younger then. We have promised that we would eliminate poverty by 1981,
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i.e. a new deal for rural India, a new deal for the poor by 1981. We talked
about 'Garibi Hatao' in 1971. We talked about 'freedom for development' or -
‘development for freedom' in 1977. We talked about a new growth path for

. India in 1987 and so on and so forth.

The reason why | am reminding myself of ali this is that this is the 58th
year when we have promised and not delivered. Therefore, now et us
concentrate on that one aspect. If we succeed even partially in doing more
than what we have done, in ensuring more outcomes than we have been
able to do, | think the country would be better of. It is entirely a non-
political point. My suggestion is going to be very constructive and in the
spirit of constructive suggestion, let me start by saying that | support the
Motion. So it should not be misunderstood as taking an opposite view. |
support it fully, entirely and a hundred per cent.

My constructive suggestion on the delivery side, on the implementation
side, on what the Finance Minister has promised, on what the Prime
Minister has said, is this. | have the highest regard for both of them; they
are better administrators than | have been. But there has been a lot of
research because the country achieved a lot by way of democracy and by
way of promises. In recent years there has been a lot of research done by
NGOs, by the Public Affairs Centre at Bangaiore for example and by a
number of IAS officers, by ICS officers, particularly after retirement, as to
why the system has not delivered as much as we had expected it to
deliver. Itis not lack of resources; it is not lack of will; it is lack of institutional
structure that we have set up. And, Mr. Deputy Chairman, Sir, as | read the
President's Speech, | could count, there are 16 more—at least 16 more; a
number of them are already there—missions, commissions, ‘boards,
departments, ministries, and €0 on and so forth. My constructive suggestion
for both sides, whichever party happens to be in power, is that we are not
going to improve the delivery mechanism by more missions, more
commissions, more ministries, more departments, more bureaucratic
structures; we are just going to add them. For instance, take the issue of
administrative reforms about which the President has mentioned in his
speech. We have the Administrative reforms ; we have the Expenditure
Commission; very recently, we also has the Venkatachalaiah Commission.
Although it was on the Constitution, it dealt a great deal with the Executive—
. the relationship of the Executive with the Judiciary, the relationship of the -
Judiciary with the Legislature, so on and so forth. All the research shows
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that the problem in delivery is not because of resources, not because of
will, not because of any wrong-doing on the part of the policy-makers, but
simply because of bureaucratic clogging of the arteries.

Therefore, my constructive suggestion to the Government is to re-think,
or at least to take a pledge today-—no more missions, no more
commissions, no more departments, no more ministries, no more
institutional structure, as has been now illustrated by the example of an
extremely important point which is the Bill for the Employment Guarantee
Scheme. Then what is it that we are trying to do? Again let me assure itis
not a party point; it is for all of us together, collectively. That is why it is the
President's Speech. The President is not of any party; he is above party.
Now, you see the Employment Guarantee Scheme about which | have
written to the Minister-of Rural Development. | am not going into the debate
which has taken place among the Economists, experts, so on and so
forth either on the fiscal side or whether we need it or we don't need it;
none of them. My point is that if we are able to give what we say by way of
employment to one member or two membes or to those who need
employment, | am sure, everybody will be happy. We have had the NREP;
we had the RLEGP; we had the Sampoorna Rozgar Yojana. But, if you
look at the Statement of Objects and Reasons in the Bill, this has not
succeeded. Why? All the research shows that we have not succeeded
because of the institutional structure we have created. Most of the time of
those who are supposed to implement all these schemes, is spent in
falking to each other rather than talking to the people who need employment,
people who need help.

Now, let me say about this particular Bill which is well-worded, excellently
drafted, which | am sure has had the best «f mind in the best way that the
country is capable of commanding. There are ten institutions, vertical and
horizontal, which are going to be invoived in implementation, monitoring,
evaluation, coordination, disbursement and grievance redressal under the
National Employment Scheme, the Central Employment Guarantee
Council, the State Employment Guarantee Council, the National
Employment Guarantee Fund, the State Empioyment Guarantee Fund,
so on and so forth. There are 10 of them plus five Ministries at the Centre
and five Ministries in the State. | have sent a copy of my letter to all the
Leaders of the Opposition, to the Leader of the House and everybody
here. All these agencies here will be talking to each other. There will be
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complaints; there will be grievances. Then, you have selection of persons
—one in four from the House; so, we have to find out that the other seven
got the job. You will have to find out whether out of 100 days, a person has
worked even for 20 days or not. Then, you have to find out the wages that
he got are at léast up to the level of minimum wages. So, all these
processes would start.

So, my suggestion in regard to this will to the teadership of the House,
the leadership of the Opposition and everybody else, is, "You introduce
this Bill through a Government Resolution which is unanimously approved;
try it out for a year; come back to the House and report what we have been
able to achieve; and then, pass it as an Act". This is my suggestion.

Before I finish, what | am saying is that | have these two suggestions;
do something about this RLEGP so that we can actually achieve it; and,
secondly, no more missions, departments, etc. etc.

Now, | will end in one or two more minutes with an observation on the
political side. | am not a politician myseif. But | am a student of political
science. | have been listening to the debate from both the sides, from this
side and from that side and, of course, from the centre. The more important
issue, politically, is that—there are grey areas-eertainly, but—all of us, as
citizens, know when we see something wrong, just as we know what is
right and what is wrong. | am not commenting on any specific situation.
S0, when something is wrong | do not think that we have to be great
parliamentarians or we have to be great geniuses to know what is right or
what is wrong. The think which worries me about the political situation is
that you sometime can have a political problem or a political crisis which
is episodic. We have it at the time of emergency. You can get over it.
There is agitation, there is movement. And then you can have another kind
of poiitical problem which is sort of slow deterioration in our consciousness
—what people want politically; our responsiveness politically. And Sir,
what worries me today about the political sitwation—and where | hope the
leaders of political parties from all sides could start thinking historically;
‘and it has nothing to do with the present Government or the Government
before—is, whether over the last 15 or 20 years we havé been seeing a
gradual deterioration in what is wrong and what is right in our view of what
is right and what is wrong. | believe that this can happen, and you can get
into a political crisis sooner or later as you do in some States already, that
it is 2 matter which requires conscious deliberation, that this political
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deterioration can be cumulative; it can be episodic. Episodic is better
because you can get over it in one go. But if the systems deteriorate, if our
consciousness of what is wrong and what is right deteriorates, if with that
power we are not able to lower either on corruption or on things that we
dislike, then we have a problem. | do not want to speak more on this. Dr.
‘Alexander has spoken more on it. But | would not minimise the issue. | do
not have an answer to it because it is something which our poiitical leadership
should address and it is not good enough to say that all of us are here in
Parliament, it is the highest body of the land, and it is a constitutional
body. But, Sir | just want you to think whether in the last fifteen or twenty
years, in particular our political consciousness of what is right or what is
wrong, has come down or not. If it has, then something needs to be done.
Thank you.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): You are not a
politician but you do have the political blood in you.

SHRIASHWANI KUMAR (PUNJAB): Sir, | rise to support the Motion of
Thanks on the Present's Address and to thank the President for accurately
. articulating the aspirations and sensitivities of the people of India. Sir, itis
a vital document because it is a part of the established conventions of
parliamentary democracy, that people speak through their elected
Govermment and the elected Government, in turn, unfolds its agenda before
the nation in the President's Address. Sir, in that sense, the Address is a
significant addition to the consciousness of our political history and our
political literature. | believe that the qualitative distinction of this document
is that it defines as precisely as any one could have done, the ends and
purposes to which the power of the people would be applied by this
Government. The power that this Government seeks to exercise is a power
defined by compassion.

Itis a power defined by an unmistakable concern for those who live on
the fringes and who must necessarily be the centre of our concern. This
-document, Sir is above all a vision of inter -generational equities; it is a
vision for a just order now and in the future for the multitude who have not
so far received the full benefits of growth and prosperity that have been the
good luck of a few of us.

Sir, this document does something else. It is a link that establishes
the continuity of our first solemn pledge given by Pandit Jawaharla! Nehru
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in his "Tryst with Destiny' Speech, and this Address, after many years,
seeks to establish that continuity in the form of the promise of a new deal
for the farmers of this country and for the promise of a new deal for the
oppressed.

" And, therefore, Sir, may make be bold to state that if a purpose is to
be sought in this debate, if a purpose is to be elicited out of the words, and
expressions used in this document, it is only this that- it proclaims a
thought and adds action to feeling. Only feeling without action has never
been enough, and there can be no action without feeling. | am emphasising
this aspect because the distinguished Leader of the Opposition, in
responding to the Motion, stated that the document is high on promises
and words and low on implementation. | need only to remind the
distinguished Leader of the Opposition that you first have to conceptualise
the frame of power; you first have to articulate the sensitivities of the
people, before you can get down to the implementation of policies. If the
conceptualisation of sensitivities and policies is flawed, the implementation
can never be right. We have therefore, Sir, taken the first step in delivering
upon the promises and the solemn assurance given to the people of India.
And in that sense, Sir, we have crossed the first hurdle. We have been in
power for less than one year. We have four more years to deliver on these
promises, and | am sure that this Government will deliver.

4.00p.Mm.

Sir, | was looking at the document, and | iooked at it with some care.
And | saw for myself, read for myself, felt for myself the pervading thought
the sensitivity that is reflected in this document. Sir | would like to share
with this House just a few words that are integral to the philosophy of
power that is implicit in this document. This document talks of altruism
and inclusive democracy, it talks of the quest for freedom, self-respect,
dignity and well-being of our citizens and it talks of freedom, secularism,
piuralism and welfare for all. Sir, commenting on these concepts, the °
distinguished Members of the Opposition also invoked the same and said
there can be no doubt about the validity of the concepts, but, accused us
of not being true to these.

~.Sir, the distinguished Leader of the Opposition, Shri Jaswant Singh, -
- -forwhom | have great personal regard, mentioned about duality, a kind of

‘hypocrisy in what was stated and what is practised. | reflected on what he
“-said, and though to myself that | would not be gravely wrong to question
his moral credentials of speaking about duality. Sir, this nation has been
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wounded to its core as never before in the aftermath of Gujarat. | don't
want to rake up the old story, but | do want to remind my distinguished
friends in the Opposition that they are the least qualified to invoke Kabir
and Rahim in defence of and in aid of secularism. Sir, a party that draws
its inspiration from Mahatma Gandhi, from Jawaharlal Nehru, from indira
Gandhi, from Rajiv Gandhi doesn't need sermons on secularism, or a
lecture on what secularism means. Secularism is ingrained in every heart
of every citizen of this country and is a creed, not a rhetoric for the Congress
and for the UPA.

Therefore, Sir, | made a small digression only to say that when we
debate a serious document like President's Address, which is a statement
of the philosophy nf power in a democracy, the opposition ought to know
that while we are entitled to find fault with it, we can't and must not seek to
claim that moral high ground which the people of India have just recently
rejected against the Opposition.

Sir, | have talked about the broader and the larger perspectives. In order
to make good my point that we shall deliver, that we will deliver, that we
have thought things through, | only want; very briefly, a minute or two, to
tell you what are the instruments of delivery, what are the instruments of
specific objectives that we have mentioned to the nation; and we have
brought out explicitly and clearly in the President's Address.

Sir, we have concentrated on seven core areas. These are: agriculture,
education, employment, healthcare, infrastructure, urban renewal and
water conservation. We have stated unmistakably, Sir, thatthese amongst
themselves constitute the non-negotiable agenda of this Government.
Surely, no one, in his right mind, could question our credentials or our
intention or our resolve, because within less than nine months, the
instruments that have to deliver on these promises are already in place. |
think, the final judgement must wait till after four years when the people of
India will finally decide. And | make bold to say; and am confident and
sanguine in the belief that despite the compulsions of coalition politics, a
newly elected Government will be and ought to be given the benefit of
doubt and presumption in favour of its intent, at least, for the duration of
its term.

Sir, we have talked of reform of Government and in that confext, have
talked of an Administrative Reforms Commission and we have talked of a

280



[10 March, 2005} RAJYA SABHA

model code of governance. We have talked of consolidation and
advancement of economic growth. We have talked of a new deal to rural
India. We have talked of public-private partnership in the creation of this
rural infrastructure. We have talked of providing electricity to all villages by
2009. We have talked to increasing India's tele-density from 8.4 per cent
to 20 per cent by 2008. We talked of bridging the digital divide between
rural and urban India. We have talked of synergy in energy, a new concept
introduced, for the first time, where the energy security is linked to foreign
policy objectives. Never before was it done and | must commend the Minister
for Petroleum; and | must commend this Government for realising the
integral inter-linkage between security and energy. We have talked about
a new civil aviation policy, an essential first step towards creating a world-
class infrastructure and connecting people. We have also tatked of a
response to the dynamics of globalised economy. These are all responses
to that dynamics.

Sir, in responding to the challenges of our time, we have recognised the
imperatives of a new global architecture, an architecture in which
geographical boundaries have broken down; an architecture where
technology will define the measure of power of nations. .

Sir, despite all this, we have made sure of the transition to a new
economy, a transition where India will walk upright with pride alongside
the comity of advanced nations. We have ensured that we will do so
consistent with the imperatives and the commands of our Constitution
and the values of our Republic, namely, reforms with a human face and the
exercise of humane and benign power to ensure that this transition is a
real transition, that this transition doesn't disrupt but carries forward our
tryst with destiny, a promise that our first Prime Minister made to the
people of india.

Sir, there is atot that | need to say. But | am going to focus on one more
point and then keeping in view the time, | will conclude, I would like to
emphasise on one aspect which was touched upon by Mr. Jaswant Singh.
Sir, he talked about competence without authority. He was obviously
referring to allegations of duality in the power centre. May | ask, in all
humility the distinguished Members in the Opposition, if they would cite
one single instance in the last ten or eleven months where competence
has lacked authority. Competence without authority takes him nowhere.

L

281

-



RAJYA SABHA [t0 March, 2005]

There must be a unison of competence and authotrity. There is an
architecture that the UPA has constituted for its smooth functioning. That
is on one side. But when it comes to the processes of Government, there
is no duality. There is competence and there is authority. And that authority,
Sir is wielded in the name of the people of India, that authority is derived
not on sufferings of our friends on the other side, but is derived from a
mandate willingly and freely given, a mandate given to secure the first
principles of our Republic, a mandate given to secure the foundations of a
new India. Sir, this document is unigue. It is unigue because the
proclamation of thought in this document was never expressed in the
terminology in which it has been expressed now. | must also compliment
those who are the architects of this document, those who are the editors
of this documents. Sir, may | conclude by saying that when history will
pass its judgement, history will proclaim this statement of the President
as one of the finest hours in our history, not because it celebrates the
assumption of power by one Government in place of another, but because
it reiterates that power in a democracy can never be raw power for its own
sake. It must be power conditioned by sensitivity and it must be a power
completely and totally dedicated to those who must legitimately be the
principle focus of our concern.

In the light of the priorities and the value system given by Sonia Gandhi
to this country, in the light of that spirit of sacrifice which pervaded the
formation of this Government, this document promises some sacrifice on
the part of those who are fortunate to have what they must in favour of
those who are not so fortunate. With these words, Sir, | would conclude
my intervention to thank the President for giving us this articulate and
eloguent Address. Thank you.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Thank you for
so beautifully maintaining the timing. Dr. Kasturirangan, please. You have
five minutes.

DR. K. KASTURIRANGAN (Nominated): Mr. Vice-Chairman, Sir, | thank
you for this privilege for participating on the Motion of Thanks to the
President's Address. The President in his Address has dealt with the role
of science and technology in several context. | have picked up a few of
them and would like to elaborate a little on each one of them, primarily to
focus on some of the issues related to these. The first one was the
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discussion of the use of science and technology in the context of disaster
management. One of the important institutions in this country that deals
not only with the disaster management, but aiso providing information of
crucial nature for agriculture, air, transport and similar areas is the
Meteorological Department. A 125 years old Department, this has evolved
over the years, has provided substantial support to the type of requirement
that it has been set up for. But in the recent past with further improvements
that are there in the context of capabilities, for observations, space, ground
and so on, powerful computers which can simulate the atmospheric
processes and the better ability to predict short-term, long-term as well as
local, regional and global variations in both the weather and the climate. |
think, there is much to be done in our Meteorological prediction capabilities.
. A restructuring has been conceiveéd by several teams of experts in the
country. It is important that some of these recommendations are carefuily
looked at and here some bold steps are taken. They could be visionary in
the context of restructuring the Meteorological Department to make it
much more effective than currently what it is. The second context of the
disaster management is the seismology. There has been again suggestion
with respect to setting up of a National Earthquake Hazards Information
Services and this certainly is something which need to come into existence
immediately because of the fact that every time a major earthquake occurs
and this region is certainly earthquake-prone. The question is: how do we
institutionalise and iook at the various roles of the various components of
this activity? It could be done very effectively with this kind of a concept;
the details are again available with the Government and several institutions
which are doing the research on seismology in a fragmented way. It could
all be put into a crucial integrated role and a critical mass by bringing this
concept into picture. The third, of course, is a long-term vision where we
try to integrate the ocean related activities in this country—which is under
the Department of Ocean Development—nto meteorological services and
so the necessary institutional frameworks could be carried out for this too.

The second point, Mr. Vice-Chairman, | would like to mention with respect
to sectoral and the regional imbalances in the development of science and
technology. President had specifically mentioned about the need to develop
knowledge-based society cutting across the different regions. Obvioulsy if
one looks at the present sectoral and regional imbalances one sees that
only two to three per cent of science and technology Budget from the
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Government is made available to the States and the rest of them go into
the Central sector. This creates a tremendous imbalances in the
development of sciente and technology which itself is an engine for the
economic growth of the different regions of the country. Certainly, we should
bring in certain institutional framework as to how to support the State and
there was certainly a mention by one of our hon. colleagues in this.context
of supporting the State in this particular area. We need to address this
question of institutional framework that would enable us to bring in a more
balanced development of science and technology which would provide the
necessary economic growth for the various States. The third point that |
would like to mention Mr. Vice-Chairman, is about the Aviation Policy.
President has specifically mentioned about the new Aviation Policy. | would
assume that the aviation policy would also address the question of
aeronautic activities and what | mean by aeronautic activities in the country
is the research and development component, academic component, ability
to realize aircraft and ultimately put them as India's capability in the aircraft,
design, development, manufacture and operation. |- think the policy
framework for this also needs to be brought into place. It is again my
recommendation that an Aeronautical Commission is an important eilement
in initiating this kind of a direction within the Aviation Policy. | would also
like to express the appreciation with respect to the allocation of Rs. 100
crores to the Indian Institute of Science. Probably, it is for the first time
that we are addressing the requirements of institutions, in a big way, and
with big thoughts and certainly it would help us to bring several institutions
to follow this direction. Last time we discussed where we could find a
place in the first top 500 in the world and whether we could find ourselves
within the first 100 in the world. | hope that this step would lead the
Government to support more institutions based on certain verifiable criteria
and that would get us more institutions in the first hundred, hopefully in
the next five years. But what is important is the fact that we need to keep
a check on the type of verifiable criteria that would take us to that position
even as we invest the money. The last point that | would like to mention is
the President at several point has mentioned about the North-East and
the role of development in North-East.Certainly there have been quite a lot
of investment in North-East and we should continue in terms of building
infrastructure and other facilities. My suggestion is that we have been, of
course, thinking in terms of providing opportunities in North-East but there
are several youth there, who are as intelligent as anybody else anywhere
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in the country, and if they could be channelised, bringing them into the
mainstream of the national effort by providing certain special dispensation,
I think, it would certainly go a long way in providing the type of objectives
that we want to meet within the North-East system. Particularly, | would
like to say that the small experiment we did in the Space Department of
recruiting about 15 engineers and scientists in the North-East giving them
aone year's training and that is the kind of handicap we have to provide. It
has had the desirable resuits of making them as good as any other people
in the country. Therefore, | suggest that we look as a policy framework
where the youth in the North-East could be brought into the mainstream,
by providing unique opportunities of employment in the rest of the
institutions, within the country.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): You have to
finish now. You have taken double the time that has been allotted to you.

DR. K. KASTURIRANGAN: Sir, science and technology is certainly an
instrument for development and an engine for the economic growth. The
President's Address has certainly dealt with it, in some detail, at several
places. | am sure—the type of challenges his statement throws—if we
face them effectively, India would certainly become a power to reckon with
in terms of science and technology. and, | am sure all of us would play our
own moderate role in ensuring this.

With these words, 1 support the motion.

IqAEE (St oMy Iieer) : st aife sTaR ) Stas w7 faAe ¥
Rk

2t Al TE: YWY Weled, Tafa &1 sfyyuryo fed ot aER &1 #0
rra ®, IweR! 7 stfvei &, far T § AR S et §, 9t n Aifa ®, 59
a7 G e § 1 tregufa it sifysmyor & =9 qur S 6, 39 9 amdl &
foer &, < g & feq &1 v § TEE ST T1eT | TR TUA 9ifE 3 IR @ 35T
1 91 F& off, 79 1firymm § faviy w9 @ 39 91 1 5 fran man @ f6 wmm &1
T T S0, S T I AW | A A T D G FHAR @l @ A, A
9 T BH HY IIA F1 HW T H0, 96 9% qNd F] ]G T8 © GFA 81 5
Frfiyraor § el F1 gFER 9T F1 G| FE T | 9 AR AR T qery 3 e
BIEH T 1 TF 3 W &2 3FR 59 Al &1 9 qe @i &, Foraen! 9 F=ogaat
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FEAE, TE 2 TE N TH T & T U N 92 Y W yeirA 9 @R, A et |
TR H AN AR E, IGF 9 U G I TH M A T F @ § T T wrE
T Y U 9 ¥ 3K oS oft T formm SR wreigy, o 70 wiaera <,
i €, 39 Afystrao 3 29 s 1 off v T T @ T foha ae @ e feart
1 T H IR e ¥ FITew o1 7ok fohamit o1 feafa & govh, g8 & awa
forarl @ SR T 950 910 FE L, SAk! AR St oft a8 g | e A W R
foed feit fora wom & werd ud i fm war =+t st et & o 7, et
SATTHA ¢ S0 W Fadiy o 7 F1 iR 39 aafyrumor # 38 SR fam = #)

39 SIfs 3o iy € W R 3u & Wiy gey Ui w9 o S T
T 19% ff S R HifE T T A § o w19 o THI 3T vRTEEt & Wi SHaer
iR ey i T €, 9 9% 7 SR SR YHe 1 gy € 8 uren o
G IR | 7 anfde & fama 1 S urdi =ifs et s sl s s
aF I ¥ - ® | ufae stavas § i 39 deivl § g owem we o
T4 fean & o oga 9 a1d et 0, TR et e w1 wEE AR I
=Teal &1 # a1 € HE T 98 UF TEavgs FeH € o 39 R A TF T TR
2 fF 79 S vl A9 B Wy Y day Yur T § S geEw FEEa §)

gad, ST eyl a3 s g RER U €, STners T, o €,
et < W i T S fau 9w TR S a0
e Rk o AT o S T T 3w H o ¥ Iue o T AW F1 W STeudeE
TP ¥, IO ST W SIREATTY A, 39 SMafewery w1 9%d o9 IgEt ¥
Ty ! ToR & awe 7@ # Tag o =g owoeas i sl s
T § A fra o i R e oft i o anrifasa &) Siva A8 S
I W fem o wER A S FT e ¥ e 1 9T & fadrs T 58 Hhed
fear R, ¥ vz § 5 9% 9ga oawgs € i TR TR Q9 & S SeINEE
[HEH ¥, ¢ T99 FTH! 38 a 90 THRT, arehd e iR 1 aret wwa 8 37
IS T & i, 96 & Wi oo Tawar e 3om 1 arg & wre, 39 s 8 39 i
F1 +ft v @ T R W aen awe AW TRH H1 B SIR IUd e srerft
. wwifeE 7 B | gER fam welt fo YR %1 wee o ¥, o 59 99 %1 99 € T
AP & Tgafa S A S w1 @ 9 T Tt 1 E W@ S eR fag 9l
TET ¥ AR I § 3qH1 Wayr fRan ® o fre w9 a9m 1eesi W an
TEHT TH W M S 1 FHTH FLGHA |
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YA HEed, F whwrar € o 59 aifsrmyor 1 unefs 19 gu AR faua @
T S T ) iy ) €, we W ¥ 1 e A foge F ¥, sufee 3R tw wmar ¥
% 39 Afvary w5t < w0 wfer, afeT a@ aet F ag stfiamo s 99w
Teqsit 1 e B QI T G R 1 a0 9 3 ¥ 189 993 & e gy @ it
Tgafast 3 g8/ AR ) fear ], TR 3R SHET T Howq 98 gHR q HY
3 T0F1 8 YER § HEIEEA 9, 9 THR N &) 9gd | R 3R 9gd € @
S 31T wgd € Iie @, 98 § ST @ 3W G F1 3R 3w © ¥, o Amy e
B o oot Ume T 39 SR 1 3T Q T gueEned S1remyE € 98, 9%
a7 Ao § arfea St € 180 Q@ aE § TR 39 e &1 @re fen
ST A1eq IR WER FT AR | 79 914 1 ¥ FH1 96 i 50 & 9 51
W HHS & FHIR 7 & @RI BT, TS A 1 Geral FHHd & 159 96 F71 96
ST Tl S = |

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri M.P.

Abdussamad Samadani—absent; Shri Harender Singh Malik—absent.
Then, Shri C. Ramachandraiah. Your party has no tipe.

SHRI C. RAMACHANDRAIAH Yes, Sir: But | had requested the
Chairman.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Okay, how much
time do you want. [ know you are very particular. Will the two mmutes be
sufficient?

SHRI C. RAMACHANDRAIAH: No, Sir, two minutes will not be sufficient.
It is better that | withdraw my name with your permission.

THE VICE-CHAIRMAN (Shri Santosh Bagrodla) How much time will
be sufficient?

DR. ALLADI P. RAJKUMAR: Sir, five minutes.
SHRI C. RAMACHANDRAIAH: Okay, Sir.

THE VICE-CHAIRMAN (Shri Santosh Bagrodia): You want five minutes?
It's okay. Why are you getting upset? Go head.

SHRI C. RAMACHANDRAIAH: Sir, | thank you very much for giving me
this opportunity to speak. It is my privilege to participate in the debate on
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the Motion of Thanks presented by the hon. President of India to the Joint
Sesion of the two august Houses. Sir, | heard both the sides and the
Centre also. There is proverb in Telgu. Anni Mukkalu Aa Thaan Lone. So,
all metres are taken out from the same cloth. When they committed a
wrong, you accused them. When you committed a wrong, they accused
you. So, everybody is being paid in the same coin. You forget that in 1984,
you pulled down the Governmenit of Shri N.T. Rama Rao, who got a huge
majority; a bulidozing majority. You forgot it. You are the pioneer of it. You
have been indulging in all sorts of undemocratic activities. When | am
telling you a fact...(Interruptions)...| heard you with rapt attention.
(Interruptions)

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Mr.
Ramachandraiah, please address the Chair.

SHRI!I C. RAMACHANDRAIAH: When you are not in position to convince
others, you should be in a position to listen.

[MR. DEPUTY CHAIRMAN in the Chair]

Now it has become a fashion to say that we respect the verdict of the
people. The political parties are fighting before the elections and they form
an alliance after the election. They say that it is a political compulsion,’l
do admit it. But, let us not arrogate this to ourselves that ‘we are puritans
in the democracy and we are upholding the principles of democracy.' Infact,
we are negating the spirit of the people's verdict. We are negating it. And
most of the people spoke about democratic institutions and constitutional -
bodies which have been created under the parliamentary democracy, which
have adopted by this great country and which are in vogue. It is true that
when we fail politically, when the Executive fails, when we abdicate the
responsibility to solve the problems, then, we throw the ball into the court
of judiciary and other organs of democracy. They have to taken an upper
hand. And they are delivering judgements. So, somebody has to deliver,
and they are delivering. In the morning, | heard that a reference was made
by Shri Nilotpal Basu. It is true; there are some institutions which are far
stretching themseives, though there is a clear-cut definition of their roles.
With due respect | want to say that it is the people's verdict and people's
will that has to prevail. when the election should be conducted? The people
should decide this and not the Election Commission. When we dissolved
the House, the Andhra Pradesh Assembly, we got a reply from the Election
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Commission that at this juncture we cannot hold elections. It was endorsed
by the Supreme Court also, with due respect. So, is it the true spirit of
democracy that is prevailing in this country? Will a body, which has been
appointed by the Government, negate the spirit of the people's wiil? The
entire august House has to have introspection on this.

Now I come to the role of the Governor. Umpteen times, the role of the
Governor has been misutilised to subserve political interests. All parties in
power have done it. | will not single out a particular party. There are no holy
cows. When you sit in the Opposition, you accuse the ruling party and
when they sit in the Opposition they accuse you. But, ultimately, we are
all trying, according to our might, to subvert the principles of democracy
an the spirit of democracy. Let us have and introspection on this.

Sir, | want to utilise this opportunity to bring it to the notice of the House
that political parties, invariably, have been making tall promises to woo the
gullible public and make them believe that those promises will be
implemented. They are aware that they cannot be implemented, but in
spite of that, knowing full well that it will be impracticable, that they cannot
implement that promises, they are doing it, and guliible people are becoming
prey to it.

So, | request the entire august House to ponder whether a constitutional
body has to be created to assess the performance of the political party
which comeés to power, to assess to what extent that have fulfilled their
promises. (Interruptions). For five years they have to suffer. Such parties
need more punishment. The parties which come to power by making faise
promises are really deceiving the people and they should be withdrawn
from the political spectrum of the country.

Now, Sir, | come to the issues which have been raised by the President
of India. He said, 6.9 per cent growth rate has been acheived. lt is true, but
they should not forget that there is a spill over—a spill over of the past
policies that were adopted by the NDA. Sir, no structural admission of
policy initiatives has been made in this Speech. When Mr. Ashwini Kumar
was speaking, for a moment, | was under the impression that | was
somewhere in a paradise. So, all problems have been solved in the country.
A very noble effort has been made and it has delivered the
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goods...(Interruptions).. Really, | felt it for a moment.

Sir, with regard to policy statement, it is nothing but the statement of
the Government which reflects their policies. It is usual custom in
parliamentary practice. Whatever draft they adopt in the Cabinet, that has
to be read out by the President of India, with due respect to it.

Sir, as regards the transfer of Central schemes to States, really we
have been pleading with the Government virtually, we have been beseeching
with the Government of India for the past two decades that you kindly
transfer ali Central schemes to the States, because it is the States which
know the problems of the States, which know how to solve the problem of
the States, how to formulate the schemes, what are the resources that
are available, but no mention has been made about this issue.

Sir, with regard to the Tweilfth Finance Commission, ..(Interruptions)..

MR. DEPUTY CHAIRMAN: Mr. Ramachandraiah, please conciude,
because reply has to be given.

SHRI C. RAMACHANDRAIAH: | am concluding Sir. Sir, more weightage
should have been given to the States which propose to increase productivity
in agriculture and other activities. They have recommended only one per
cent, from 29.2 to 30.5 per cent. And 70 per cent of the revenues are
being retained by the Central Government. | want to bring to the notice of
this House that that is the reason why these regional parties are coming
up. They are strengthening themselves in the country, because you have
failed to deliver the goods at the national level. So, you can say that
because it is a Constitutional body, they have recommended 30.5 per
cent, we are confined to 30.5 per cent, | don't object to it. But kindly be -
pragmatic in the interest of polity of this country, in the interest of federalism
of this country while making allocations to States.

Sir, there was a reference to FDIs. Though FDIs are coming, but notin
the primary market. Itis not coming in the primary market, itis not coming
for the new projects. The funds are being pumped into the secondary
market, which has become very, very volatile. We should not be more
emboldened by saying that the Sensex has reached 6,900. 1 am cautioning
the Government. The fundamentals of the economy is not refiecting Sensex
at 6,900. So, Kkindly be careful. The need of the hour is to improve

agricultural productivity of the country. ( Time-bell) Unless you improve the
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productivity, there is no salvation to the nation. Sixty four per cent of the
population still depends on agriculture, and we have to take care of them.
They have mentioned that 1.13 crores of hectares of land will be brought
under irrigation. How can they do it? | don't think that Finance Minister has
got Alladdin's lamp in his hand. He simply said that because it is a State
problem, we will be only facilitators. We will act as a catalyst to poor. That
sentence will not serve the purpose. States are suffering with revenue
deficit. And States are borrowing to run the Governments. They don't have
money to run the Governments, let alone the development. When such is
the case, they still advise, just because it happens to be in the State List,
I will only be a facilitator. It won't serve the purpose. Be pragmatic and give
more funds to the States...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Ramachandraiah, please conclude
because we have two more speakers there.

SHRI C. RAMACHANDRAIAH: Sir, let me comment on the positive
achievements of the Government aiso.

MR. DEPUTY CHAIRMAN: That you should have done earlier.

SHRI C. RAMACHANDRAIAH: Sir, I really congratuiate the Government
for holding the price line. It had gone to more than eight per cent, but now,
it is somewhere around 4.5 per cent. It is true. The reasons have aiso .
been given very correctly. It is a mixture of administrative measures and
policy decisions. ltis true that they have done exiremely well and, for the
first time, the Government of India had feit the long needs for the petroleum
products in this country. Sir, some very good measures are being taken
by the Minister, and | should congratulate him personally. The ONGC is
acquiring shares in other foreign companies. They have been not only
trying to look after the present needs, but they are taking a major step in
providing the petroleum security to this country. (Time-bell)

Sir, | would like to take two more minutes only. Sir, there is a lot of
incoherence in the statements made by the Ministers. There seems to
be, | know, the con.puisions of the coalition politics. | know, but | don't
want to reveal it. | know it because we had also seen it for the iast five
years. But when you can't run a coaiition Government, better to get it
trained under Vajpayee. He is an expert in running the coalition Government.
Sir, regarding sending of troops to Iraq, the Foreign Minister said ‘'we are
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re-considering it'. The Government of india has taken a decision not to
send troops to fraq, and he says that 'we are reviewing it.'

MR. DEPUTY CHAIRMAN: Mr. Ramachandraiah, kindly conclude.

SHRI C. RAMACHANDRAIAH: The very next day the Prime Minister
had denied it and the Home Minister, Mr. Patil Sahib said that on December
6, that there was a reduction in cross-border terrorism by 50 per cent.
However, the very next day, Shri Pranab Mukherjee, said that the cross-
border terrorism is still going on and it is on the increase. Cross-border
terrorism is on the increase. (Time-bell rings) Sir, | would conclude within
one minute. Sir, there is a lot of incoherence in the statements being
made by the Ministers. Sir, there should be coordination. | know the
compulsions of the coalition politics because we had supported a coalition
Government earlier aiso, but in spite of that the country expects that the
Government solves its problem. This country is being headed by an eminent
economist, a Finance Minister like Mr. Chidambaram and a person like
Mr. Ahluwalia, the trinity of financial wizards. But they have to prove whether
they are holy trinity because there is no holisitic approach towards solving
the problem.

MR. DEPUTY CHAIRMAN: Mr. Shunmugasundaram, you have five
minutes.

SHRIR. SHUNMUGASUNDARAM: Thank you very much, Sir, for the
opportunity that you have given to me.

The President's Address is with great vision. Sir, it is in tune with the
aspirations of the modern-day India, and it is also intended to fulfil our
aspirations. This is evident from the two paragraphs of the Address. They
are paragraphs 63 and 69. In paragraph 63, the President has said that
the Government has intended to articulate forcefully our aspirations to
become a permanent member of the United Nations Security Council. Sir,
we are a country of- 104 crores of people which is a very substantial
population and we represent a substantial part of the population of the
entire Globe, and we must have a permanent membership in the United
- Nations Security Council. And, that has been truly reflected in the
President's Address.

Sir, in paragrph 69, the President has announced that 'we prepare to
host the Commonweaith Games of 2010 and the Olympics in 2018. This
is also an aspiration of a modern-day India.
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Sir, regarding Tsunami, the Address says that the Government has
correctly taken the view that external assistance was not required for the
immediate rescue and relief work. Sir, | was one of the persons who were
there at the affected area within twenty minutes of the first Tsunami effect
which was felt on the Madras Beaches. | live close-by, within 500 metres,
from the beach. As soon as | was informed by the fishermen, | ran to the
place and, Sir, the fishermen, despite the loss of their property, loss of
fishing nets and boats, sounded very confident. Sir, what they require is
only their tools of trade, namely, fishing nets and fishing boats, and that
has not been done. And, | understand that that has not been done so far
in Tamil Nadu as well. That must be rectified, and something has to be
done in that regard.

SHRI'R. SHUNMUGASUNDARAM: Sir, about the implementation of
the reservation policy in the private sector, the President's Address
announced that there is a Group of Ministers, and a Committee of Ministers
has been formed in order to ensure reservation in the private sector and for
self-finance educational institutions. This is a welcorne step. This has
been the policy of the DMK as well We weicome it
wholeheartedly...(Interruptions)...It includes OBCs, Scheduled Castesand
Scheduled Tribes and minorities.

Sir, a very, very horrifying fact has been revealed that the degrading
practice of manual scavenging is still being practised and that the
Government will take steps to legislate in that regard, to eradicate the
practice, at least, by August, 2005. Sir, this is a very, very welcome aspect
of the Address and | weicome it too.

Sir, a comment was made by Shrimati Sushma Swaraj regarding the
repeal of POTA. She referred t0 one statement in parapraph 45 and
interpreted that the Government has repealed the Bill only because they
felt that it was not required. But what is stated in that paragraph, and
what has been overlooked, is the fact that POTA was misused. Sir, we
were witness to the misuse of POTA, when Mr. Vaiko was arrested in July
2002 and a judgement was delivered in his favour in December 2003 after
over 17 months. Sir, even when the Supreme Court declared that there
was no case made out against him under POTA. (Interruptions)...
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DR. K. MALAISAMY (Tamil Nadu): Sir, the matter is sub
Jjudice...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please, don't refer to it now...{Interruptions)...

‘SHRI R. SHUNMUGASUNDARAM: Why should | not refer to it,
Sir?...(Interruptions}).... 1t is a fact that the Supreme Court has declared
that no case was made out there under POTA.... (Interruptions)...

SHRIMAT! S.G. INDIRA: Sir, how can he raise the matter (Interruptions)...
itis not ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please, take your seat...(Interruptions)...
Please, conclude...(Interruptions)...please, conclude.

SHRI R. SHUNMUGASUNDARAM: Sir, that was a blatant
misuse...(Interruptions)... Even the BJP Government has deciared that it
was a misuse...(Interruptions)... Repeal of POTA is only...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please conclude.

DR. K. MALAISAMY: Why is he raising the issue of POTA again and
again...(Interruptions)...

SHRI P. G. NARAYANAN: Sir, he is misleading the
House...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Shunmugasundaram, please
conclude...(Interruptions)...

SHRIR. SHUNMUGASUNDARAM: Sir, therefore, the repeal of POTA
was done only on the ground that it was misused. That is also welcome.
With these words, Sir, | support the Motion of Thanks on the President's
Address. Thank you.
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MR. DEPUTY CHAIRMAN: Hon. Prime Minister.

THE PRIME MINISTER (DR. MANMOHAN SINGH): Deputy Chairman,
Sir, | deem it a great privilege to stand here before this august House to
express to respected Rashtrapatiji a profound sense of gratitude for his
Address to the two Houses of our Parliament. | deem it a privilege for more
than one reason because | had to wait out for one full year to be standing
here to express my gratitude to the President. Last year, in his Address,
the President highlighted the provisions underlying the Common Minimum
Programme. This year's Budget complements and supplements that
Address because it outlines a programme of action to realise the goals
and objectives we have outlined in our Common Minimum Programme.

At the very outset, | would like to touch upon the issue of gender
inequality and the hardships that out women have to undergo, to which the
hon. Member Shrimati Sarla Maheshwariji had drawn our attention. | stand
committed to doing all that is possible to end gender discrimination in all
its forms. With regard to the reservation issue, our Government is seized
of the matter; the hon. Home Minister is already engaging in a dialogue
with all political parties. It will be our effort to bring this legislation for
enactment before both the Houses as early as possible. Sir, all the
Members, who have spoken in this debate, have made very valuable
suggestions. It is not possible for me to touch upon all these suggestions.
But | assure the hon. Members that | have taken note of their concerns,
and in days and months to come, we will reflect on all those concerns in
our Policy Planning fora.

The hon. Leader of the Opposition, my esteemed friend and colleague,
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Shri Jaswant Singhji, was complaining that we are a Government, which
lacks unity, that | lack authority in respect of the Government which is
being headed by me. | think, it is not for me to sing my own praises. Al
that | would like to say is that this House and this country should judge
me as the record of the last nine months. Our Government came into
office at a time when, within few weeks, the country was faced with a very
severe drought. | took personally the charge of the drought management,
and on ali accounts, we did a reasonably good job of drought management.
A few months later, in December, we had to face the disaster of Tsunami.
The way we handled this problem, the way we came to the help of our
neighbours, Sri Lanks, Maldives, Indonesia, has earned us international
praise. Therefore, to say that this Government is not working cohesively or
that there is lack of purpose because of lack of unity, ! think, the facts
belie any such perception. Moreover, Sir, 1ook at our record of the last nine
months. Despite the drought, we are going to end this year with a growth
rate of close to 7 per cent. Industrial production in this year will be an all-
time record. When we started, there was this legacy of the previous regime
of tackling the-high oil prices. Qil prices went up further in the course of
the year. There were widespread fears that the country is heading for
another bout of inflation. We handled that task effectively, and we are
ending the year with inflation rate of less than 5 per cent per annum.

The position of balance of payments of our country is sound, is
comfortable, as never before. Our exports have risen in the last 10 months
by about 25 per cent in dollar terms. The international environment for
India's development has never been as good as before. In fact, the world
rejoices in the way we have managed to resolve our tensions of body
politic. To deal with the issue of periodic redistribution of power, in line with
the wishes of the people, through the effective management of democratic
processes, India today stands tall in the comity of nations. | dare say,
therefore, that any such perception that we are a Government divided
among ourselves, lacking a sense of cohesion, lacking a sense of purpose,
is totally not consistent with the facts. As | said before, the Common
Minimum Programme is the basic guideline for our Government. The
Common Minimum Programme is not a one year's programme. It is a
programme to be implemented for five years, and | wish to assure the
Members of the House that we take this obligation to implement the
Common Minimum Programme in letter and spirit very seriously, and we
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will make every effort. We are, of course a coalition Government. There
are problems in managing a coalition. We are all learning. But the problems
of this coalition have not stood in the way of our commitment to provide
our country a cohesive and purposeful Government. | think our efforts of
the last nine months speak for themselves.

As the President has mentioned, we have identified several piiority
sectors to get this country moving ahead, to honour our commitment to
our electorate, to our people, as enshrined in the National Common Minimum
Programme. In all these several sectors of the economy and society, we
have made positive advance and we pledge to work hard to move forward
in all these several areas in the next four or five years.

Our first priority, Sir, is education. Soon after we came to power, we
imposed the education cess and, as a result, the situation today is the
Budget of the Human Resource Department has risen to an all-time record
of Rs. 19,000 crores, an increase of 90 per cent in a single year, which
has never happened. ‘

Sir, cooked mid-day meal is today universally being made available to
all our children in schools. This is another achievement of our Government.
Sarva ShikshaAbhiyan is being expanded at a pace as never before. ltis
our commitment that all our children, who ought to be in school, shall
indeed be in school. We will do all that is possible, particularly about the
girl child, to see that alil our girls are in school.

Our second pricrity is in the area of health. in this area, we will soon be
coming forward with a National Rural Health Mission which will be launched
very shortly. Proposals have been formulated to have a district-based health
planning and management system which will reach out to the lowest levels
of our people at the grassroots. Health allocations have risen by 30 per
cent in this year's Budget. 1t has gone up to a record level of Rs. 9,500
crores. The previous Government talked a great deal about expanding
health care. Six all India Medical Institutes were announced. No money
was allocated in any of their Budgets. If | may say so in the presence of
my friend, Mr. Jaswant Singh, in respect of many of the promises that he
had made in his interim Budget, there were no budgetary provisions. We
will carry forward that process of implementing this bequest.

Our third priority is employment. We have promised in the National
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Common Minimum Programme that before we are able to implement the
Employment Guarantee Scheme, we will, in the interim, implement a Food-
for-Work Programme in some of the poorest districts of our country. We
have done that. In 150 districts of our country, the Food-for-Work
Programme is in operation. We have come forward with an Employment
Guarantee Bill. It is before the Parliament and as soon as the Parliament
enacts it into a law, we will move forward to implement this employment
guarantee gradually over a period of five years to cover all our districts.

Sir, the fourth priority is agriculture. Agriculture has suffered. | have
seen for myself the distress of our farmers in the last couple of years. That
farmers are committing suicide is a national shame.

Therefore, we have taken important steps to deal with the situation. In
short term, to provide immediate relief, we managed the agriculture credit
system, involving an increase of 30 per cent in rural credit for agriculture in
one year.This has been achieved as the Finance Minister pointed out. We
are planning to double the flow of rural credit in the next three years. This
is a solemn commitment. We will work with the State Governments to
revitalise the cooperative banks which are today, in many cases, moribund
institutions.

With regard to the development of agriculture, we have devised a National
Horticulture Mission which | sincerely hope, if implemented, will be the
harbinger of a new, second green revolution. India's agricultural research
and extension system is today in disarray. We have a large number of
personnel, but in terms of productivity and efficiency, and its reach out,
particularly, in tackling the problem of dry land agriculture, things are not
moving well. We have, therefore, undertaken a revitalisation of the national
agricultural research system basd on the Report of the Swaminathan
Committee. Sir, when we came to office, sugar farmers were in great
distress. The sugar arrears were running into thousands and thousands of
crores. We have solemnly committed ourselves to deal with this arrear
problem effectively, and | am glad to say that sugarcane growers' arrears
now are at the lowest level in recent years.

Sir, irrigation is quite central to the development of our rural economy.
We, therefore, are planning to come forward with a new Micro Irrigation
Programme which will be startec very shortly. The Accelerated Irrigation
Benefit Scheme, which is in operation, is being expanded at a fast rate,
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and our long-term objective is to cover up to one crore hectares under
irrigation in the course of next four years.

Our next priority is with regard to urban renewal. Here, we are planning
to come forward with an Urban Renewal Mission for which a sum of
Rs. 4,000 crores has been given as an initial outlay. Ministries have seen
a hike of 50 per cent, in one year, of Rs. 10,000 crores in their allocation.
We will deal with the problem of modernising the urban infrastructure in
our major cities, Mumbai, Bangalore and other cities in a big way.

With regard to infrastructure, we are coming forward with a novel proposal
to set up a Special Purpose Vehicle to catalyse public-private investment
infrastructure, and this involves an initial borrowing of Rs. 10,000 crores.

Sir, my purpose of outlining all these initiatives is that these nine
months for us have been an exercise in which we have identified the
gaps in the performance of our economy, and we have also identified
prgrammes of action, how to plug those loopholes in the management
of our economy. The initial results are, certainly, very encouraing,
but | will be the last man to say that we know all the answers or that
everything is rosy in the Garden of Eden. | think we have to work
hard, and what the hon. Members have said today with regad to
improving the delivery system, with regard to the administrative
system, all those are very important considerations. We have to
make much more effective use of science and technology as Dr.
Kasturirangan said, to make science and technology as an integral,
effective input into all our development processes. | commit our
Government to deal precisely with that. | am shortly going to set up
a Knowledge Commission to look at the knowledge machinery in its
entirety, our schools, our univesities, our national laboratories, our
private sector R & D centres, in the hope that India must be fully
prepared to match up to the best available knowiedge base anywhere
in the world. Education once again is of top priority. When [ ook at
what is happening in countries like South Korea, | find all secondary
school age children are in schools. But we are nowhere there.
Enrolement rates in our country in primary schools and elementary
schools have gone up but the drop out rate is very high. The quality
of our school system requires a sea change. In particular, in our
school system the teaching of Science and Mathematics requires a fresh
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look. in several parts of our country, the teaching of Mathematics and
Science is not getting the attention that ought to be given. In universities.
| think, the number of students who ought to be going for Science subject
is not as large as it ought to be, if India has to generate enough number of
scientists and technologists. | sincerely hope that this Knowledge
Commission will address all these issues and come forward with a blueprint
for purposeful action to move forward.

| shall now deal with some of the issues which have been mentioned by
the hon. Leader of the Opposition. He raised the issue with regard to the
internal security situation. | will not be claiming that everything is all right
on the internal security situation. We have challenges. Those challenges
can be met through a purposeful cohesive action on the basis of a broad
national consensus. We have challenges posed to us by cross-border
terrorism, narcotics, drug-trafficking, etc. We have to strengthen our
administrative mechanisms to deal with that. Our security apparatus,
including the intelligence apparatus has to be strengthened. We are at it.
With regard to the situation in the North East, hon. Jaswant Singhiji said
that the situation in Manipur has been aillowed to deteriorate. | disagree
with him entirely. When we came to office Manipur was burning. | personally
went to manipur at a time when tensions were very high. We defused
those tensions. Manipur is now peaceful. It is my hope that we can bring
back normalcy so that all the attention of the people and the Government”
of Manipur can be devoted to the development. Wherever | went in Manipur,
I had a dialogue with a large number of young people, men and women
and they all came to me and said, "This insurgency is because of lack of
employment opportunities.” We will address that problem. This is a
promise that | give to the people of the North East that our Governrment will
work with the Governments of those States to generate more employment
opportunities.

So far as'Nagaland is concerned, what was the situation there? The
previous Government in their wisdom chose to engage in discussions
with the NSCN (IM) outside India. Our effort was that we must continue
with these negotiations, but bring these negotiations > be conducted with
in our own country. We have succeeded in that. Negotiations are going
on. | am not claiming that we have resolved all problems. But | think the
process has been started. We are not negotiating with them in Bangkok
or in Paris. We are negotiating with them in our Capital City of Delhi. This
itseif is a morale booster.
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With regad to the situation in Jammu and Kashmir, the fact that
we had another big democratic experiment of [ocal body elections and
that so many people, men and women, participated in this democratic
process, not with standing the fear of the bullet of the terrorists, is a
vindication of the way the things are moving in this State of the Union.
Infiltration levels are down; the leve! of violence is down; development is
getting, after along time, the attention it deserves. We will restructure the
planning process in Jammu and Kashmir, to create an environment in
which development can take place at a faster pace so that the penple of
Jammu and Kashmir can also feel that they have equai chance of beirg
Indian citizens, of living a life of dighity and self-respect. We have drawn
up a big plan to take electricity to every village of the State of Jammu and
Kashmir. With the Five Year Plan in progress, things are moving well, and
I am confident that the effort that is now being made to review the
infrastructrue, to strengthen grassroots administration will pay with rich
dividends. So, the overall picture of Jammu and Kashmir is a picture of
progress, not of deterioration.

With regard to the Naxalite-affected areas, we will be the first one to
minimise the problem. the facts that there are Maoist elements in Nepal,
the fact that these elements have hnkages with some of our extremist
groups that the whole tribal belt of India, from Bihar to Andhra Pradesh is
vulnerable to these naxalite pressures are harsh realities which we cannot
wish away. But we will deal with it with a sense of purpose. Where strong
administration is necessary, we will provide strong administration. The
hon. Home Migister has already held a meeting with all the Chief Ministers
of the affected States. We are helping the States to strengthen their police
machinery, theiir intelligence machinery, but we must also recognise that
this is @ many-sided problem. In many of these tribal communities, tribal
areas, there are problems of forest management; there are problems of
alienation of tribal rights. There are old inequities of sanctions. But they
are no excuse for rebellion. But we have to understand that we are dealing
with our own people. We have to come forward with a multi-faceted
programme to deal with this Naxalite problem. We will not be soft on
terrorism; we will not be soft on insurgency, but in dealing with our own
people, we will not iose sight of the human side of the problem. That is the
approach it deserves. Now, what was the effort of the previous Government?
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I have seen documents. When they started, they were saying that there
were 130 districts which were Naxalite-affected; when they left, they said
that the number had increased to 170. This is despite the fact that the
great second Sardar Valabbhai Patel was presiding over the Home Ministry.

Sir, I want to say something about the Foreign Policy because
hon. Member, Jaswant Singhji raised this issue. And | seek your indulgence
to read from the text because | am not that expert in this subject. Sir,
many of our esteemed colleagues have touched upon aspects of UPA
Government's Foreign Policy. References have been made to the situation
in our neighbourhood, to our relations with major powers and to important
issues of international security. ! would like to reiterate that our focus on
attaining India’s just place in the comity of Nations has been unveiled. |
would also like to say that the foreign policy of our country has been
based on the widest possible national consensus. We will persist in that
direction. The centrality of our national interest and the principles, which
emerge from our freedom struggle, remain the bedrock of our foreign policy.
Our approach to the external world is based on the conviction that as our
domestic, economic and security environment improves, the fundamental
strengths of our nation cannot lag behind. Attaining our due position in the
world is no longer a matter of concern. This is a UPA Government's
endeavour to give momentum to this process by forcefully articulating our
position on issues of importance to India with our foreiyn interlocutor and
at international fora. And, | venture to suggest to this House that the
international environment for Ihdia's economic development has no more
been as. favourable as it is today. Mr. Deputy Chairman, Sir, as | have
said elsewhere, the international environment has never been more
conducive thanitis today forIndia’s emergence as a mature and respected
nation, widely recognised as a factor of international stability. 1 sincerely
believe that the world today has a better appreciation of India's position on
vital issues of the day and of our capacity to play a more positive role. This
greater appreciation of our position is broadly visible in the efforts of our
Government to improve relations in our immediate neighbourhood. We
have consistently promoted regional economic engagement, aimed at
expanding multi-sectoral links with some of the nations of South Asia. We
believe that greatly enchanced intra-regional trade, investment and people-
to-people interaction is to the mutual advantage of all nations of the region.
We will promote a sense of partnership and the vision of a common destiny
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in South Asia to realise our regions’ vast, untapped economic potential.
The rapid expansion of our traditionally close ties with Bhutan and Sri
Lanka are a ciear indication of the validity of this sector. Mr. Deputy
Chairman, Sir, | am aware of the concerns arising from developments in
some countries of our region. As some hon. Members of Parliament have
pointed out, there should be no doubt in any one's mind that the UPA
Government is alive to these concerns and is dealing with the issues
constructively. It is a fundamental truth that just as growing prosperity and
integration of a part of a virtuous circle, instability and disorder also have
transnational effects. We will not hesitate to take up issues of concern to
our region regardless of whether these are related to political instability,
security and even damage caused by natural disaster, such as, the recent
tsunami. Just as we had no hesitation in assisting our maritime neighbours
after the tragedy, regardless of our own losses, we have also not hesitated
to take difficult decisions in dealing with other problems in our
neighbourhood. In this context, | want to reaffirm that we will make every
effort to remain engaged constructively with alf our neighbours bilaterally
and in the SAARC process. This is based on our conviction that good
neighbourly ties are the key to mutual benefit. in the case of Pakistan, we
are engaged in the exercise of expanding people-to-people linkages through
confidence-building measures so that the unhappy chapter of this bilateral
relation changes for the better. Our recent success in agreeing upon a
procedure for the bus service from Srinagar to Muzaffarabad is a case in
point. As | have said on many occasions and at various fora, we are willing
to discuss all issues in this relationship, including Jammu & Kashmir. But
the essential premise remains that our interiocutors will play their part in
ensuring that cross-border terrorism ends, that the infrastructural support
to such organizations is dismantled. We are, therefore, following the course
of aitruism but with due caution.

With regard to Nepai, Sir, we have followed a consistent position based
on our traditionally close ties with that country. We have always believed
that constitutional monarchy and multi-party democracy are the twin pillars
of stability. We are concerned that disturbing this balance does not serve
along-term interest of the Nepalese people. Our endeavour has, therefore,
been to counsel all concerned to avoid the talk of confrontation. This too
is based on the continuation of 'no-arms policy'. Mr. Deputy Chairman, our
Government can look back over the past nine months or more with a
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sense of satisfaction. We have had positive and substantive exchanges
of visit with ieaders from our extended neighbourhood, including leaders
from Afghanisatan, Myanmar, Nepal, Bhutan and Sri Lanka, as well as my
own visits abroad for the first-ever BIMSTEC Summit, for the U.N. General
Assembly, for the India-ASEAN Summit and for our Summit with the
European Union. There, in these Summit level meetings, | have had the
pleasure of interacting with the leaders of many of our important partners,
especially, in the South-East Asia. | also had substantial interactions with
the leaders of major powers, including President Putin of Russia, Prime
Minister Blair of the United Kingdom and President Bush of the United
States. We are waiting to receive Premier Wen Ziabao of China and Prime
Minister Koizumi of Japan in the next few months.

Sir, as | have said, in the course of discussions with foreign leaders and
at world fora, we have articulated our concern on several vital issues of
international interest. We have consistently articulated our concern over
the situation in the Middle-East to all our interlocutors in a constructive
manner. While we remain concerned by the continuing viclence in Irag, we
are supportive of the electoral process in that country. We have offered our
experience and technical assistance in this process so that sovereignty
is soon returned to the iragi people. We have also articulated our consistent
position on the need for a durable solution to the problem between Israel
and Palestinian people and recognising Israei’s right to exist.

Similarly, Sir, we are well aware of the fact that the international nuclear
order is in a state of a flux, as Shri Jaswant Singhiji pointed out. We have
been closely monitoring the issue of nuclear proliferation in our
neighbourhood and elsewhere. Despite well-known and glaring examples
‘of proliferation, the international community is still looking for reassurances
that its interests have been fully addressed. India has, however, been
faithful to our principal stand that we will not be the source of proliferation
of sensitive technology. As we have consistently said, India remains fully
committed to strengthening international efforts to prevent proliferation of
weapons of mass destruction and their means of delivery. Our track record
in this field is impeccable, and we are committed to strengthen our export
control and related arrangements in pursuance of this subject.

Sir, in the final analysis, | cannot but reiterate the fact that where we
stand in the world depends entirely on how we manage our affairs at
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home. It is with this perspective in mind that the National Common
Minimum Programme places great emphasis on policies that re-ensure
economic growth with social justice and equity. We are committed to
maintaining high rates of economic growth that create new employment
and entrepreneurial opportunity. Uniess we strengthen our knowledge base,
our social and economic infrastructure, our agrarian econcmy, we cannot
sustain these high rates of growth. This, Sir, is the essence of the President's
Address, and | am sure that the hon. Members will wholeheartedly endorse
this sentiment. With these words, | once again thank the hon. President
for his Address.

MR. DEPUTY CHAIRMAN: I shall now put the amendments which
have been moved to vote. Amendment Nos. 1 to 30 have been moved by
Shri Raj Mohinder Singh Majitha.

Amendment Nos. 1 to 30 were negatived.

MR. DEPUTY CHAIRMAN: Amendment Nos. 31 to 82 have been moved
by Dr. Alladi P. Rajkumar. Dr. Rajkumar, are you withdrawing your
amendments, or, should ) put them to vote?

DR. ALLADI P. RAJKUMAR: Sir, let me put the focus of my point
before the hon. Prime Minsiter. | am fully satisfied with some of the points
which have been made by the hon. Prime Minister. Sir, the point on which
| want to focus is this. In Andhra Pradesh. (Interruptions)

SHRI VAYALAR RAVI: No, No. (Interruptions)

MR. DEPUTY CHAIRMAN: Dr. Rajkumar, please try to understand.
We already had an extensive debate on it. (Interruptions)

DR. ALLADI P. RAJKUMAR: Sit, | will just take five minutes.
MR. DEPUTY CHAIRMAN: No further debate is aliowed on it.
( Interruptions)

DR. ALLADI P. RAJKUMAR: 1 will just take five minutes. 1 will just
focus on three issues.

| leave it to the conscience of the Prime Minister. Today, political murders
are occurring in Andhra Pradesh. The Prime Minister has not taiked oniit.
(Interruptions) '
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MR. DEPUTY CHAIRMAN: Dr. Rajkumar, please cooperate. | put
Amendment Nos. 31 to 82 to vote.

- Amendment Nos. 31 to 82 were negatived.

MR. DEPUTY CHAIRMAN: Shri S.S. Ahluwalia is not there, now | put
Amendment Nos. 83 to 112 to vote.

Amendment Nos. 83 to 112 were negatived.

MR. DEPUTY CHAIRMAN: Shri Pyarelal Khandelwal, are you
withdrawing the Amendments or shait | put them to vote?

it AR T WS (A W& : WY, I A9d T A R 1 F 39 w1 e
=TRdr g

MR. DEPUTY CHAIRMAN: Now | putAmendment Nos. 157 to 169 to
vote.

Amendment Nos. 157 to 169 were negatived.

MR. DEPUTY CHAIRMAN: Smt. Sushma Swaraj has Amendment
No. 170. Are you withdrawing it or shali | put it to vote?
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MR. DEPUTY CHAIRMAN: Now | putAmendment No. 170 to vote.

Amendment No. 170 was negatived.

MR. DEPUTY CHAIRMAN: Amendment Nos. 171 to 176 by Prof. R.B.S.
Verma, not present. Now | put these Amendments to vote.

Amendment Nos. 171 to 176 were negatived.

MR. DEPUTY CHAIRMAN: Amendment Nos. 209 and 21 0,. by Dr.P.C.
Alexander. Are you withdrawing, Dr. Alexander?

DR. P.C. ALEXANDER: Sir, | am withdrawing them.

Amendment Nos. 209 to 210 were, by leave, withdrawn.

MR. DEPUTY CHAIRMAN: The question is:

“That an Address be presented to the President in the following terms.—
"That the Members of the Rajya Sabha assembled in this Session are
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deeply grateful to the President for the Address which he has been pleased
to deliver to both Houses of Parliament assembled together on February
25,2005."

The motion was adopted.

STATEMENTS BY MINISTER
Constitution of National Disaster Management Authority

THE MINISTER OF HOME (SHRI SHIVRAJ V. PATIL): Sir, the couniry
has witnessed some major disasters in the past few years; with the super
cyclone in Orissa in the year 1999, the earthquake in Bhuj in 2001 and the
recent Tsunami. In the light of these experiences, a need has been felt for
an institutional mechanism which would facilitate drawing up and
implemenation of pians and projects for mitigation of disasters; taking
appropriate preparatory measures by various authorities/departments; and
for coordinating response and relief after a disaster strikes.

The approach to disaster management has so far been reactive—
responding to disasters after they occur. Not much attention has been
paid to mitigation. it is possible to ensure this, provided appropriate
mitigation measures are taken so that the next calamity does not resultin
the loss of property and lives as hitherto fore. It will be the endeavour of the
Government to ensure that over a period of time this objective is achieved.

Whereas it has been widely accepted that the country's response to
the recent Tsunami was prompt and effective, it is felt that the response to
future disasters can be better if appropriate preparedness and capacity
measures are put in place. A need has also been felt over time to vesi the
coordination mechanism with the necessary legislative back up to enable
holistic coordination of resources for response.

In the light of the above requirements, it is proposed to enact a law on
disaster management which will provide for the requisite institutional and
coordination mechanism and powers for undertaking the mitigation
measures as also mechanism for ensuring preparedness and capacity
building to handle disasters. The Disaster Management Bill, 2005 is
proposed to be introduced in the current Budget Session of the Parliament.
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